Dak Register For Month Starting on 01/09/2023

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section

Date
Diar | of No./Name of
y No. Recei Document Received
pt
4385/ |01/09/

2023 2023 NIL DATED 31/08/2023

F.NO. A-
4386/ 01/09/ 19(2)/PERS.FILE/MS-
2023 2023 DR/CHE/2021 DT:
31/08/2023

4387/ 01/09/
2023 2023 NIL DATED 31/08/2023

4388/ 01/09/
2023 12023 NIL DATED 31/08/2023

4389/ 01/09/
2023 12023 NIL DATED 13/06/2023

4390/ |01/09/
2023 12023 NIL DATED 31/08/2023

4391/ |01/09/
2023 12023 NIL DATED 30/08/2023

4392/ 101/09/
2023 2023 NIL DATED 30/08/2023

Head)

Particulars
Source of
documents

to

sent

Admini
stration
Section

MOHIT
YADAV

1dayC.L.
30/08/2023

Forwarding
of
application
for the post
of registrar
in Debts

MOHINDER Recovery

SINGH DR  (appellate
Tribunal
(SAT)/Debts
Recovery
Tribunal on
deputation
basis

Admini
stration
Section

Admini
stration
Section

SHENAJ Joining
BANO, P.A. Report - reg.

Deputation  /Admini

CESTAT, .
CHENNAI letter RK stration
Paswan Section
HAPPY e on - sation
KUMAR .
reg. Section
Fwd ..
CESTAT, application Q?argl)nr:
CHENNAI  for .
. Section
deputation
CESTAT, E;?]dlua e Q?argl)nr:
CHENNAI guiag !
report Section
CESTAT, Reply of Admini

CHANDIGA |implementati stration

Section

Act |Li

ion nk

which |me Ta Fi

ken | le



4393/ 101/09/
2023 12023 NIL DATED 30/08/2023

4394/ 101/09/
2023 12023 NIL DATD 31/08/2023

4395/ 01/09/
2023 12023 NIL DATED 29/08/2023

4396/ 01/09/
2023 12023 NIL DATED 29/08/2023

4397/ 01/09/

2023 12023 NIL DATED 30/08/2023

4398/ 01/09/
2023 2023 NIL DATED 31/08/2023

4399/ 01/09/ ~-NO:

2023 2023

PF/CESTAT/MUM/SSD/519

DATED 28/08/2023

F.NO.

4400/ 01/09/ PF/ICESTAT/ADMN/MUM/T

2023 2023 RKR-CM/2021 DT:
17/08/2023

RH on of
rajbhasa
policy report
Circular
F.No.

CESTATMU 1711 /ceaT)

MBAI hindi/2012

ADMN dt:
29/08/2023
Forwarding

CESTAT a letter of

ALLAHAB |related of

AD hindi work -
reg.

MANAS

KUMAR Retirement

SINHA, after

ASSISTANT |completion

REGISTRA |of tenure of

R, CESTAT, |5 years - reg.

MUMBAI

cestar, - feeor

CHENNAI PW

AJAY Joining

KUMAR Report - reg.

SATPAL leave on

SINGH,

LDC. 06/09/2023

MANAS Coverage

KUMAR under

SINHA, Central Civil

ASSISTANT |Service

REGISTRA |(Pension)

R, CESTAT, |[Rules 1972 -

MUMBAI  reg.

MANAS Intimation

KUMAR letter

SINHA, regarding

ASSISTANT appearing in

REGISTRA Competitive
R, CESTAT, [Examination

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4401/ 01/09/
2023 2023

4402/ 01/09/
2023 2023

4403/ 01/09/ AA/JESTABLISHMENT/ACC
2023 2023 |UN/CESTAT/KOL/98 DT:

4404/ 01/09/ 08(5)/A.K./LDC/P.F./ICESTA
2023 2023 T/ALLD/2018 DATED

4405/ 01/09/

4406/ 01/09/
2023 2023

4407/ 01/09/
2023 2023

NIL DATED 31/08/2023

NIL DATED 31/08/2023

F.NO.

28/08/22023

F.NO.

28/08/2023

F.NO.1(5)/S.S/M
(T)/PF/ICESTAT/ALLD/2023
2023 12023 |51 98/08/2023

NIL DATED 28/08/2023

DT: 28/08/2023

MUMBAI

GAGAN
DEEP, LDC

GAGAN
DEEP, LDC

T.K.
SARKAR
DR,
CESTAT,
KOLKATA

SWAPNIL
TIWARI,
ASSISTANT
REGISTRA
R

SWAPNIL
TIWARI,
ASSISTANT
REGISTRA
R

AKKSHAT,
UP
AAYUKAT

(
SAMIKSHA

)

AKKSHAT,
UP
AAYUKAT

(
SAMIKSHA

)

- reg.

Request for
credit my un
abailed
joining time
into my E.L.
account reg.

E.L. one day
1/09/2023

Preliminary
estimate of
renovation
work (Civil)
Kol - reg,

Forwarding
of intimation
sh. Amit
Kumar,
LDC- reg.

Forwarding
of leave
application
in respect of
honble
Member
(Judicial)
Shri. Sanjiv
Srivastava -
reg.

Review of
CESTATs
final order
no
51097/2023
dt:
11/08/2023

Review of
CESTATs
Final order
no.
51088/2023
dt:
21/08/2023

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

DR(J)

DR(J)



MANAS

KUMAR .
F.NO. SINHA Issuing of
4408/ 101/09/ | CESTAT/MUM/ADMN/ ASSIS'ILANT MHA CT
2023 12023 |IDENTITY CARD/ 2019 DT: Identity Section
25/08/2023 REGISTRA card - reg
R, CESTAT, '
MUMBAI
Deduction of
SANJIV
4409/ 01097\ DATED 31/08/2023  |SHRIVAST |CCHS ~Account
2023 {2023 Contribution (Section
AVA M(T)
- reg,
S.R.
MOKAL . PA to
gg;g/ 23/2%9/ NIL DATED 30/08/2023  SPS TO M(J) go”e“'o” Registra
CESTAT, g r
MUMBAI
BALASUBR . PA to
4411/ 010971\ DATED 30/08/2023  AMANIS, Cormeetion pedictra
2023 2023 reg.
AR r
Proper PA to
4412/ |01/09/ R.ALAMEL |Channel, .
2023 2023 NIL DATED 30/08/2023 U. SPS correction f{eglstra
reg.
Request PA to
4413/ 01/09/ CESTAT, permission .
2023 12023 NIL DATED 29/08/2023 CHENNAI lof delete - f{eglstra
reg.
information
INDIRA of letter PA to
gg;g/ 23/2039/ NIL DATED 28/08/2023 SHIROORK |dated Registra
AR, PA 21/08/2023 - Ir
reg.
Permission
N. RAJA, to delete
SPS, final order |PAto
gg;g/ %/2039/ NIL DATED 25/08/2023  CESTAT,  No. Registra
BANGALO [1289/2023 Ir
RE dt:
24/08/2023
DY/ASSI. Excise
4416/ 01/09/ REGISTRA |Division
2023 12023 NIL DATED 04/09/2023 R (EXCISE Bench PA

APPEAL Matters



4417/ 01/09/
2023 2023 NIL DATED 04/09/2023

4418/ 01/09/
2023 2023 NIL DATED 04/09/2023

4419/ 101/09/

2023 12023 NIL DATED 01/09/2023

4420/ 01/09/

2023 12023 NIL DATED 28/08/2023

4421/ 01/09/
2023 2023 NIL DATED 01/09/2023

4422/ 04/09/
2023 12023 NIL DATED 01/09/2023

4423/ 104/09/
2093 2023 NIL DATED 31/08/2023

4424/ |04/09/
2023 12023 NIL DATED 31/08/2023

BENCH )
31/08/2023

ASSTT. DY.
REGISTRA
R (SINGLE
MEMBER
APPEAL
BRANCH )

DR,
CENTRAL
REGISTRY

DR,
CENTRAL
REGISTRY

ROHIT
KUMAR
SHUKLA,
DEPUTY
REGISTRA
R, CESTAT,
CHANDIGA
RH

PARMOD
KUMAR
SPS,
CESTAT,
NEW
DELHI

HEERA
LAL,

CESTAT,
CHENNAI

CESTAT,
CHENNAI

Causelist

Single
Member
(Appeal
Branch
)Cause List

Central
Registry
cause list for
Defect
Matters

Revised
Causelist -
reg.

Office Order
dt:
28/08/2023

Correction
in the appeal
uploaded -
reg.

Joining
Report - reg.

Leave
application
of Mr. P
dinesha
Honble M(J)

Leave letter
and
application
of honble
Member ms.

PAto
Registra

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4425/ 04/09/
2023 12023 NIL DATED 31/08/2023

4426/ 04/09/
2023 12023 NIL DATED 29/08/2023

4427/ 0409/ ~:MO:

2023 2023

05/CESTAT/BANG/RENT

DT: 31.08.2023

4428/ 04/09/
2023 2023 NIL DATED 31/08/2023

4429/ 104/09/
2023 2023 NIL DATED 31/08/2023

4430/ 04/09/
2023 12023 NIL DATED 31/08/2023

4431/ 04/09/
2023 2023 NIL DATED 31/08/2023

4432/ |04/09/

2023 12023 28/08/2023

4433/ 104/09/
2023 2023 NIL DATED 01/09/2023

F.NO. 38(L)/ACR CORRS/
CESTAT/ ALLD/- 2016 DT:

Sulekha

Beevi - reg.
CESTAT, :(r)”np(';me”tat
HYDERAB .
rajbhasa
AD )
policy report
Medical
MUKESH Reimbursem
GUPTA ent claim
form
Renewal of
lease
V.P. agreement
PANDEY with FKCCI
DR & for
H.0.0. CESTAT,
Bangalore -
reg.
VIJAY
PRAKASH, Hindi :- reg.
DR
MR.
SUVENDU tEdléir?ts,Zsep
KUMAR 2023 P,
PATI
EEE\E/IFE'Q 2 days E.L.
07/09/2023
M(QJ) 2
CESTAT,
CHEANNI 08/09/2023

Grant of two
R. BHAGYA days C.L. on

DEVI 11.
12/09/2023

SWAPNIL

TIWARI,  Forwarding

ASSISTANT (of APAR-
REGISTRA reg.

R

CESTAT, Monthly
CHENNAI, disposal
MR.P. statement of
DINESH appeals

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

and

secti
on



4434/ 04/09/
2023 12023 NIL DATED 31/08/2023

4435/ 04/09/
2023 12023 NIL DATED 01/09/2023

4436/ 04/09/

2023 12023 NIL DATED 01/09/2023

F.NO. 23(51)/ TRANS./
CESTAT/ADMN/2023 DT:
30/08/2023

4437/ 04/09/
2023 2023

4438/ 04/09/
2023 12023 NIL DATED 01/09/2023

4439/ 04/09/

2023 12023 NIL DATED 01/09/2023

4440/ |04/09/
2023 12023 NIL DATED 30/08/2023

M@)

CESTAT,
CHENNAL,
MR. AJIT
KUMAR
M(T)

SUSHIL
SHARMA

CJ.
MATHEW
M(T)

MUKESH
GUPTA,
DEPUTY
REGISTRA
R

SANJAY
PRASAD
STENO GR.
Il CESTAT,
MUMBAI

ARVIND
KUMAR
PANDEY
PATO
M(T),
CESTAT,
ALLAHAB
AD

ROHIT
KUMAR
SHUKLA,
DEPUTY
REGISTRA
R, CESTAT,
CHANDIGA
RH

august 2023

Monthly

disposal
statement of PA
appeals

August,

2023

Case

pending for PAto
Final Orders Registra
Since r
10/04/2023

Permission

for PA to
pronouncem Registra
ent of orders |r

- reg.

Office Order
dt: PA
30/08/2023

Monthly
Statement -
August,
2023

Monthly
Disposal
Statement of PA
appeals

August,

2023 - reg,

Admini
stration
Section

dated
29/08/2023.
hindi - reg



Forwarding

of request
letter of Shri .
F.NO. A- Admini
ggg’ 23/2%9/ 20(2)/PERS.FILE/RKP-ST- g’:ﬁgLNggR E‘Z‘ﬁgf” stration
111/2015 DT: 28/08/2023 Section
Paswan,
Steno
Gr.I11 - reg.
Closing of
submission .
4442/ 104/09/ F.NO. 11/2/2023-MTS DT: iﬁ'\l\'/m g Of dossiers Qfarg'onn'
2023 (2023 29/08/2023 for the MTS .
TO GOI ... |Section
Examination
, 2019 - reg.
Leave 3 days Admini
gggg/ 23/2%9/ NIL DATED 01/09/2023 E([))E:)JA, 04 to strat@on
06/09/2023 |Section
APARs/
ACRs for
the last 3
years,
Vigilance
MAHESH  Clearance Admini
4444/ 04/09/ HOODA, Report and .
2023 12023 NIL DATED 01/09/2023 DR NOC in sétra:!on
(RECTT.)  respect of sh. ection
Raushan
Kumar
Paswan,
Steno Grade
Il
Request for .
4445/ 04/09/ T-NO: RAJEEV | day L. Admini
2023 12023 76/PERSN/CESTAT/KOL TANDON 31/08/2023 - strat!on
DT: 31/08/2023 M(T) reg Section
DY Requ_est for
REGISTRA oervice Admini
4446/ |04/09/ F.NO. 3/5/MISC./ ADMN- R CESTAT Books of stration
2023 2023 |2017-11 DT: 29/08/2023 ' . staff posted .
CHANDIGA Section
RH at CES_TAT,
Chandigarh
PARMOD Admini
4447/ 04/09/ Leave on .
2023 12023 NIL DATED 01/09/2023 KUMAR, 04/09/2023 strat!on
SPS Section



SANJIV

SHRIVAST one day C.L. Admini
4448/ 104/09/ NIL DATED 01/09/2023 AVA M(T), on stration
2023 2023 CESTAT,  104/09/2023 Section
ALLAHAB
AD
2 days leave
on Admini
4449/ 04/09/ TEJO SHRI , .
2023 2023 NIL DATED 01/09/2023 STENO G-1 04/09/2023 stration
to Section
05/09/2023
KULDEEP Admini
4450/ 04/09/ leave on .
2023 12023 NIL DATED 04/09/2023 SINGH, 04/09/2023 strat!on
MTS Section
Misconduct
of Rohit
PAWAN Kumar C
KUMAR Shukla, and
4451710410971\ DATED 01/09/2023  |SOLANKI, Deputy L
2023 2023 . .
CSS Registrar, secti
OFFICER CESTAT, on
Mumbai -
reg.
Additional
4452/ 04/09/ CESTAT, DD
2023 12023 NIL DATED 01/09/2023 CHENNAI gjgd under 0
Review of
CESTATs
final order
4453/ 104/09/ UP
NIL DATED 29/08/2023 no. DR(J)
2023 2023 AAYUKAT 51138/2023
dt:
21/08/2023
VINEET
KUMAR No Receipt
gggg/ 23/2039/ NIL DATED 04/09/2023 SINGH, of Final DR(J)
ADVOCAT |order
E
KARAM
TRADING
4455110410971\ DATED 24/08/2023  (COMPANY, SYLPRS-4-/npi)

2023 2023 CONTRACT &9

OR



4456/ 04/09/
2023 2023 NIL DATED 04/09/2023

4457/ 04/09/ NIL DATED 24/05/20109,
2023 2023 31/05/2023, 31/05/2023

F.NO. A-
4458/ 04/09/ 9(2)/PERS.FILE/MS-
2023 2023 DR/CHE/2021 DT:
31/08/2023

4459/ 05/09/
2023 12023 NIL DATED 04/09/2023

4460/ 05/09/
2023 12023 NIL DATED 04/09/2023

4461/ 05/09/
2023 2023 NIL DATED 04/09/2023

4462/ 05/09/
2023 2023 NIL DATED 04/09/2023

4463/ |05/09/
2023 12023 NIL DATED 04/09/2023

4464/ 05/09/ ~-NO:

2023 2023

76/PERSN/CESTAT/KOL/20

5DT: 31/08/2023

SUSHMA
RANI PAL,
MTS

DB (AR
OFFICE)

MOHINDER
SINGH DR

JOHNSON
CHACKO,
uDC

RAVI DATT
SHARMA
CASH
SECTION

MONIKA
DEVI

(TECHNICA
L OFFICER)

PARDEEP
KUMAR,
LDC

GAGAN
DEEP, LDC

RAJEEV
TANDON
M(T)

permission  Admini
for medical - |stration
reg. Section

Advisories
no. 17/2019,
26/2023,
26/2023

Forwarding
of

application
for the post
of Registrar

AR
(Co
mp.)

in Debts Admini
Recovery stration
Appellate Section
Tribunal(DR
AT)/Debts
Recovery
Tribunal on
deputation
basis
leave on .
06/09/2023 /~\dmini
to strat!on
10/09/2023 S€ction
Joinin Admini
g stration
Report - reg. Section
Admini
leave on stration
01/09/2023 Section
Joinin Admini
g stration
Report - reg. Section
Joinin Admini
g stration
Report - reg. Section
Request for .
half day C.L. Qf;{};”,{
31/08/2023 - .
Section

reg.



4465/ 05/09/ F.NO. CESTAT/AHD/CLM- |C.L.MAHA Joining

2023 2023 M (T)/ DT: 04/09/2023

4466/ 05/09/ N\

2023 2023

CESTAT/AHD/PER/66/2021

DT: 04/09/2023

4467/ 05/09/
2023 2023 NIL DATED 04/09/2023

4468/ 05/09/

2023 12023 NIL DATED 04/09/2023

4469/ 05/09/
2023 12023 NIL DATED 01/09/2023

4470/ 05/09/
2023 2023 NIL DATED 04/09/2023

4471/ 05/09/
2023 2023 NIL DATED 04/09/2023

R M(T)

RAJU M(T),
CESTAT,
AHMEDAB
AD

SUSHMA
RANI PAL,
MTS

CESTAT,
BANGALO
RE

DR.
RAJENDRA
PRASAD
CENTRAL
AGRICULT
URAL
UNIVERSIT
Y

SANGEETA
MALHOTR
A, COURT
MASTER.

VIKASH,
uDC

Admini

Report - req. Stration

P 9" 'Section
Permission
to avail EL Admini
and Leave .

stration
the Section
headquarters
- reg.

- Admini
Joining .
Report - reg stration

" |Section
Joining
report of Admini
honble M(J) |stration
P.A. Section
Augustian
ARARs/
ACRs for
the last 03
years,
Vigilance
Clearance
Report and
NOC in
respect of .
Sh. Raushan Ad”?'”'

stration

Kumar .

. Section
Paswan in
connection
with
application
for the post
of personal
Assistant at,
dr. Rajendra
Prasad
Conversion |Admini
of home stration
town - reg. | Section

- Admini
Joining .

stration
Report - reg.

Section



F.NO. A-
20(2)/PERS.FILE/RKP-ST-
[11/2015 DT: 30/08/2023

4472/ 05/09/
2023 2023

F.NO.
05/CESTAT/BANG/RENT
DT: 31/08/2023

4473/ 05/09/
2023 2023

4474/ 05/09/

2023 2023 NIL DATED 31/08/2023

4475/ 05/09/

2023 12023 NIL DATED 31/08/2023

4476/ 05/09/ ~NO- G-

2023 12023 12016 DT: 01/09/2023

F.NO. 1(4)/P.K.C/M
(J)/PFICESTAT/ALLD/2023
DT: 29/08/2023

4477/ 05/09/
2023 2023

4478/ 05/09/

2023 12023 NIL DATED 04/09/2023

10(1)/BUDGET/CESTAT/CH

MOHINDER
SINGH DR

V.P.
PANDEY
DR &
H.0.0.

VUAY
PRAKASH,
DR

ANKIT
TOTUKA,
ADVOCAT
E

MOHINDER
SINGH DR

SWAPNIL
TIWARI,
ASSISTANT
REGISTRA
R

O/0 CAAR,
NEW
DELHI

Forwarding
of letter
received
from Dr.
Rajendra
Prasad
Central Agri.
University -
reg.

Renewal of
lease
agreement
with FKCCI
for
CESTAT,
Bangalore -
reg.

dated
29/08/2023
hindi - reg.

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Appeal No.
E/54759/202
3 - EX(SM)

DR(J)

Additional
Allocation
of Funds:
RE 2023-24
- reg.

Forwarding
of Travelling
Allowance
Bill on tour
of Honble
M(J) mr.
P.K.
Choudhary-
reg.

Ruling
issued in
respect of
M/s
Fresenius
Kabi

Account
Section

AR
(CS



F.NO.

4479/ 05/09/

2023 12023 & OTHERS CC(PORT)

KOLKATA. DT: 31/08/2023

4480/ (05/09/ T-NO- A-45(1)/MISC-AR

2023 2023 |(WUDICIAL)/CHE/2016 DT:

29/08/2023

4481/ 05/09/

2023 12023 NIL DATED 04/09/2023

4482/ 05/09/

2023 2023 NIL DATED 04/09/2023

4483/ 05/09/

2023 2023 NIL DATED 04/08/2023

4484/ |05/09/
2023 12023 NIL DATED 04/09/2023

C/79455,79458,79459,ETC.
OF 2018 SUBHAM VERMA

T.K.
SARKAR

DR,

CESTAT,

KOLKATA

MOHINDER

SINGH DR

CESTAT,
KOLKATA

T.V.
UNNIKRIS
HNAN, SPS
TO M(T),
CESTAT
MUMBAI

INDIRA
SHIROORK
AR, PA

CESTAT,
CHENNAI

Oncology

Itd. - reg.
Difference |PAto
of opinion  |Registra

matter - reg. r

Regarding

hearing of

appeal No.
C/40065/202

Qand 7 FPR/:\gE(s)tra
Connected

Appeals

before the

other bench -

reg.

Monthly
Disposal
Satement

August 2023 PA
Mr. K.
Anpazhakan
(M.T.)

Monthly
Disposal
Statement of
Appeal for

the month of
august 223 PA
in respect of

mr. Anil G.
Shakkarwar,
M(t)

Forwarding

of monthly
disposal PA
statement -

reg.

Disposal
Statement
August 23 PA
from Ms.
Sulekha



4485/ 05/09/
2023 12023 NIL DATED 04/09/2023

4486/ 05/09/

2023 12023 NIL DATED 04/09/2023

4487/ 05/09/
2023 12023 NIL DATED 04/09/2023

4488/ 05/09/

2023 2023 NIL DATED 041/09/2023

4489/ 05/09/

2023 12023 NIL DATED 04/09/2023

4490/ 05/09/
2023 12023 NIL DATED 04/09/2023

4491/ |05/09/
2023 12023 NIL DATED 04/09/2023

CESTAT,
CHENNAI

N.RAJA,
SPS

SHRI
SUDHAKA
RAN
ADUTHILA

CESTAT,
KOLKATA

CESTAT,
MUMBAI

CESTAT,
BANGALO
RE

CESTAT,
BANGALO
RE

Bheevi CS
Honble M(J)

Disposal
Statement

Aug 23 from PA
Mr. VS Rao

M (T)

Forwarding

of Monthly
Disposal
Satement in

r/o Honble PA
M(J) dr.

D.M. Misra -
reg.

Disposal
Statement
August,
2023 - reg.

Monthly

disposal
statement of PA
appeals

August,

2023

Disposal
statement for

the month of PA
August,

2023

Forwarding

of Monthly
Disposal
Satement in

r/o Honble PA
M(T) ms.
R.Bhagya

Devi - reg.

Monthly

disposal
Statement of
honble PA
Justice Dilip
Gupta

PA



4492/ 05/09/
2023 12023 ML

4493/ 105/09/

2023 12023 NIL DATED 04/09/2023

4494/ 05/09/

2023 2023 NIL DATED 04/09/2023

4495/ 05/09/

2023 2023 NIL DATED 04/09/2023

4496/ 05/09/

2023 2023 NIL DATED 05/09/2023

4497/ 05/09/

2023 12023 NIL DATED 04/09/2023

4498/ |05/09/
2023 12023 NIL DATED 05/09/2023

4499/ 05/09/

2023 12023 NIL DATED 04/09/2023

REKHA
SHEKHAW
ATPATO
HONBLE
PRESIDENT

SHOBHA
RAJESH PA
TO M(J)

SUGANDH
A MOKAL

NIHAL
SINGH, PA
TO MQJ),
CESTAT,
BANGALO
RE

PARMOD
KUMAR,
SPS,
CESTAT,
NEW
DELHI

RAVI DATT
SHARMA
CASH
SECTION

BHANVAR
SINGH,
uDC

RAGINI,
uDC

Mr. justice
Dilip Gupta,
President for
the month of
August,
2023

Monthly
Disposal
Statement
Appeal
Honble Mr.
Ajay Sharma
M(J)

Disposal
Statement
for the
month of
August,
2023

Disposal
Statement of
honble M(J)
Shri P.A.
Augustian
for the
month of
August,
2023

Correction
reg.

leave on
05/09/2023

leave on
04/09/2023

leave on
31/08/2023

U

A

PAto
Registra
;

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4500/ 05/09/
2023 2023

4501/ 05/09/
2023 2023

4502/ 05/09/
2023 2023

4503/ 05/09/
2023 2023

4504/ 05/09/
2023 2023

4505/ |05/09/
2023 2023

4506/ 05/09/
2023 2023

4507/ 05/09/
2023 2023

4508/ |05/09/
2023 2023

NIL DATED 05/09/2023

NIL DATED 05/09/2023

NIL DATED 05/09/2023

F.NO.
33/CESTAT/BANG/OSP DT:
04/09/2023

NIL DATED 05/09/2023

NIL DATED 04/09/2023

NIL DATED 31/08/2023

NIL DATED 31/08/2023

NIL DATED 01/09/2023

Admini

JITENDER, |leave on stration
MTS 06/09/2023 .
Section
ATIN leave on A dmini
06/09/2023 ( .
SHARMA, stration
25/08/2023 .
M.T.S . Section
night duty )
TEIOSHRI O avation
STENOG-1 155/09/2023  section
Outsourcing
V.P. of house Admini
PANDEY  keeping staff stration
DR & in CESTAT, Section
H.O.0. Bangalore -
reg.
|E.L. on
PARMOD  |04/09/2023 |Admini
KUMAR, and joining |stration
SPS duty on Section
05/09/2023
one day
ANIL Compensato Admini
KUMAR, ry leave on stration
MTS 05/09/2023 - Section
reg.
SULEKHA leave on
BEEVICS |07/09/2023 |Admini
M(J) to stration
CESTAT, 08/09/2023 - Section
CHEANNI  reg.
P. DINESHA E.L. from Admini
MQJ) , 04/09/2023 stration
CESTAT, to Section
CHENNAI 08/09/2023
ARVIND
KUMAR
EQNI%EY C.L.on Admini
M(T) 04/09/2023 - stration
CESTAT, reg. Section
ALLAHAB

AD



4509/ 05/09/
2023 12023 NIL DATED 31/08/2023

4510/ |05/09/
2023 2023 NIL DATED 31/08/2023

4511/ 05/09/
2023 12023 NIL DATED 29/08/2023

4512/ 05/09/
2023 2023 NIL DATED 31/08/2023

F.NO.
38%2’ 28/2%9/ 7(STAT)CESTAT/CAL/06
DT: 04/09/2023

MR.
SUVENDU
KUMAR

PATI, M(J)

HONBLE
MS. R.

BHAGYA
DEVI M(T)

P. ANJANI
KUMAR
M(T)

ARVIND
KUMAR
PANDEY
PATO
M(T),
CESTAT,
ALLAHAB
AD

TARAK
KUMAR
SARKAR,
DR,
CESTAT,
KOLKATA

Request for
grant of 5
days E.L.
from 4th
September
to 8th
Spetember,
2023
prefixing
public
holidays on
2nd & 3rd
September,
2023 and
suffexing
9th & 10th
September,
2023
alongwith
permission
to stay

Grand of Admin
two days stration
C.L.on 11-

12/00/2023  >ection

Grant of 2
days C.L. on /Admini
01/09/2023 stration
and Section
04/09/2023

Admini
stration
Section

Letter from Account
Honble

M(T) - reg. Section

Institution,
Disposal and
Pandeny etc
for the
month of
aug 2023

DR(J)



4514/ 05/09/
2023 12023 NIL DATED 02/09/2023

4515/ 05/09/
2023 12023 NIL DATED 31/08/2023

4516/ 05/09/
2023 2023 NIL DATED 01/09/2023

4517/ 05/09/
2023 2023 NIL DATED 01/09/2023

4518/ 05/09/
2023 12023 NIL DATED 01/09/2023

4519/ |05/09/
2023 12023 NIL DATED 05/09/2023

THE
REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

MR. AJIT
KUMAR
M(T)

LAVLESH
KUMAR
SINGH PA
TO M@J),
CESTAT,
ALLAHAB
AD

ARVIND
KUMAR
PANDEY
PATO
M(T),
CESTAT,
ALLAHAB
AD

HONBLE
MR. P.V.
SUBBA
RAO M(T)

RABINDER
TAPPO,
SECTION
OFFICER
IFU-1II
DIVISION,
DOR, NEW
DELHI

Review
Petition
(Civil) No.
1017 of
2023 in
Petition for
Civil Appeal
No. 2753 of
2023

Monthly
Disposal
Statement of PA
Appeals

August,

2023

Forwarding
of Monthly
Disposal -
reg.

PA

Disposal
Statement - |PA
reg.

Monthly
Disposal
Statement of PA
Appeals,

August,

2023

BUDGET-
Submission
of Revised
Estimated
2023-24 and
Budget
Estimates
for the year

DR(J)



4520/ 06/09/

2023 12023 NIL DATED 05/09/2023

4521/ 06/09/

2023 12023 NIL DATED 05/09/2023

4522/ 06/09/
2023 2023 NIL DATED 05/09/2023

4523/ 06/09/
2023 12023 NIL DATED 05/09/2023

4524/ 106/09/
2023 12023 NIL DATED 05/09/2023

4525/ 06/09/
2023 12023 NIL DATED 05/09/2023

4526/ 06/09/
2023 2023 NIL DATED 05/09/2023

4527/ 106/09/
2023 12023 NIL DATED 05/09/2023

4528/ 06/09/
2023 12023 ML

JOGINDER
SINGH,
MTS

ASHOK
KUMAR
MTS

PARMOD
KUMAR
SPS,
CESTAT,
NEW
DELHI

SUKHBIR
SINGH,
MTS

SHANKAR
PRASAD
MOHANTY,
MTS

MANO]
KUMAR,
LDC

SATPAL
SINGH MTS

VEDA
PRAKASH
YERRAMSE
TTY

SHANKAR
PRASAD
MOHANTY,
MTS

2024-25,
Demand No.
35-
Department
of Revenue -
reg.

leave on
04/09/2023

leave from
074/09/2023
to
10/09/2023

Medical
Reimbursem
ent claim
form - reg.

duty on
02/10/2023

bill
submitted
computer
advance

Medical
Reimbursem
ent claim
form

changing in
date of
Chowkidaars
duty - reg

Leaves
credited to
honble M(T)
Mr. A K,
jyotishi

C.L.on
04/09/2023 -

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4529/ 106/09/

2023 2023 NIL DATED 05/09/2023

4530/ 06/09/ F.NO. 3/5/MISC./ADMN-
2023 2023 |2017-11 DT: 05/09/2023

ENROLMENT NO.
D/1392/2001 DATED
19/08/2023

4531/ 06/09/
2023 2023

4532/ 06/09/

2023 2023 NIL DATED 04/09/2023

4533/ |06/09/

2023 2023 NIL DATED 05/09/2023

4534/ 06/09/

2023 2023 NIL DATED 05/09/2023

SUKHBIR
SINGH,
MTS

DR,
CESTAT,
CHANDIGA
RH

GAUTAM
NARAYAN
ADVOCAT
E ON
RECORD
SUPREME
COURT OF
INDIA

UMA
SHANKAR
VERMA,
DR,
CESTAT,
AHMEDAB
AD

MOHAMM
AD ASHIF
UNDER
SSCRETAR
Y DEPT. OF
REVENUE
MINISTRY
OF
FINANCE

JK.
GOLAY,
SPS TO

HONBLE

Admini
re stration
g Section

For filling of

one

Technical

Officer, one

Court Admini
Master and |stration
Three MTS |Section
post at

CESTAT,
Chandigarh -

reg.

GN/2023/23
7 in the
matter of
W.P. (C)
8106/2023
& CM Appl.
31203/2023
etc. - reg.

Statement
pendency,
institution

and disposal DR(J)
of appeals

and stay

application

Joining
Report -

and

secti
on

CBECC/R/E
/23/00603

dt: CPIO
14/08/2023 -

reg.

Telephone
bill of
honble
president,

Account
Section

PRESIDENT |Justice Dilip

, CESTAT

Gupta



4535/ 06/09/
2023 12023 NIL DATED 05/09/2023

4536/ 06/09/
2023 12023 NIL DATED 05/09/2023

4537/ 06/09/

2023 12023 NIL DATED 01/09/2023

4538/ 06/09/
2023 12023 NIL DATED 05/09/2023

4539/ 06/09/
2023 12023 NIL DATED 05/09/2023

4540/ 06/09/
2023 2023 NIL DATED 25/08/2023

PARMOD
KUMAR,
SPS,
CESTAT,
NEW
DELHI

NEELA
REDDY PK,
SPS,
CESTAT,
HYDERAB
AD

SPS TO
HONBLE
M(Q)

PA TO M(T)

SPSTO
HONBLE M

SANTOSH
KUMAR
TIWARI,
DR

Regarding
reimburseme
nt of the
payment
made for the
items
purchased
for serving
tea/refreshm
ent to honble
M(T) Mr.
P.V. Subba
Rao. - reg.

reg. reply to
queries
raised in the
case of
Ushodaya
Enterprises

Disposal

statement for
the month of
august, 2023

Disposal
Statement

for the PA
month of

august, 2023

Disposal
statement for

the month of
august, 2023 "2
Mr. Ramest

Nair, M(J)

Observance
of Vigilance
Awareness
Week, 2023
(1)
Preventive
Vigilance
Measure: 03
months
campaign

Account
Section

PAto
Registra



4541/ 06/09/
2023 2023

4542/ 06/09/
2023 2023

4543/ 06/09/
2023 2023

4544/ 11/09/
2023 2023

NIL DATED 05/09/2023

NIL DTED 05/09/2023

NIL DATED 05/09/2023

NIL DATED 05/09/2023

PARVEEN
KATARIA
PATO
HONBLE
M(T)

KAILASH,
PATO
HONBLE
M(J)

SPSTO
HONBLE M

T.VISWA
PRAKASH,
DR

(16th august
- 15th Nov,
2023 as a
precursor to
VAW-2023

)

Disposal
statement of
honble m(T)

mr. P.

Anjani PA
Kumar for

the month of
August

2023- reg.

Disposal
Statement of
honble Mr.

S.S. Garg
Member PA
(Judicial) for

the month of
august 2023-

reg.

Disposal

Statement

for the

month of

August, 223 PA

of C.L.

Mabhar,

Honble

M(T)

Office order

dated 4th

September,

2023 issued

under F.No.

01(05)/circul P2 ©
Registra

ar/ "

CESTAT/

2021

regarding

ROA, ROM

applications-



4545/ 111/09/ [F.NO. C/79455,79458-79461,
2023 2023 |79463/20185 DT: 6/09/2023

4546/ 11/09/

2023 12023 NIL DATED 06/09/2023

F.NO. A-19011/24/2023-
CESTAT-DOR-DOR DT:
01/09/2023

4547/ 111/09/
2023 2023

4548/ 11/09/
2023 12023 NIL DATED 11/09/2023

4549/ 111/09/

2023 12023 NIL DATED 06/09/2023

4550/ |11/09/
2023 12023 NIL DATED 07/09/2023

4551/ 11/09/
2023 12023 NIL DATED 08/09/2023

TUSHAR
KUMAR,
STENO GR-
I,

ARVIND
KUMAR
PANDEY,
HONBLE
PA TO M(T)
, CESTAT,
ALLAHAB
AD

KULDEEP

CHOUDHA
RY,USTO
THE GOl

MAHESH
KUMAR
SPS

AK.
JYOTISHI
M(T)

THE
DEPUTY
REGISTRA
R, CESTAT,
HYDERAB
AD

SR MOKAL,
SPS TO
MEMBER

reg

Difference
of opinion
matter - reg.

E.L. of
Sanjiv
Shrivastava -
reg.

Application
for
permission
to visit
Salzburg in
Austira,
Budapestin
Hundary,
Prague in
Czech
Republic of
Mrs. Binu
Tamta, M(J)
CESTAT,
New Delhi -
reg.

Joining
Report - reg.

C.L.on
15/09/2023 -
reg.

Leave
application
of Mr. Anil
choudhary
M(3) M(J)

Application
for 3 days
Earned

PAto
Registra
r

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4552/ 111/09/
2023 12023 NIL DATED 07/09/2023

4553/ 111/09/
2023 12023 NIL DATED 06/09/2023

4554/ 111/09/
2023 12023 NIL DATED 06/09/2023

4555/ 111/09/

2023 12023 NIL DATED 11/09/2023

4556/ 11/09/
2023 2023 NIL DATED 09/09/2023

4557/ |11/09/
2023 12023 NIL DATED 07/09/2023

(JUDICIAL) |Leave

SUDHAKA

RAN A, SPS

TK.
SARKAR
DR,
CESTAT,
EZB,
KOLKATA

ASSISTANT

COMMISSI
ONER
CONFIDEN
TIAL
DELHI
NORTH

RAKESH
KUMAR
MTS

S.K.
VERMA,
3002, SBI
OFFICERS
SOCIETY,
SECTOR
49D,

CHANDIGA

RH

CUSTOMS
BROKER
SECTION
NEW

Application

for leave in Admini
respect of stration
Shri C.J. Section
Mathew,

honble M(T)
Casual

Leave Admini

Application stration
of Mr. T.K. Section
Sarkar (D.R)

Holding of
Departmenta

|

Examination

of Inspectors

of Central  |Admini
Tax for stration
Confirmatio |Section
n from

13.09.2023

to

15.09.2023 -

reg.

Medical
Reimbursem
ent claim
form

Service of
advance of
rejoinder in
the write
petitions
pending
before
Honble
Delhi High
Court

Appeal
Dairy no.
87058/2023
in case of

Admini
stration
Section

and

secti
on

AR
(Co
mp.)



4558/ 111/09/

2023 12023 NIL DATED 06/09/2023

4559/ 11/09/ N-13011/2/2023-NC 11
2023 2023 DATED 05/09/2023

4560/ 11/09/

2023 12023 NIL DATED 06/09/2023

4561/ 11/09/
2023 2023 NIL DATED 06/09/2023

4562/ 11/09/
2023 12023 ML

4563/ |11/09/
2023 2023 ML

CUSTOM
HOUSE,
MUMBAI
ZONE-1

LALIT
JOSHI

MUKESH
SUNDRIYA
L, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

CESTAT,
CHANDIGA
RH

CESTAT,
CHANDIGA
RH

BINU
TAMTA,
MEMBER
(JUDICIAL)

Y. VEDA
PRAKASH,
STENOGRA
PHER GR1
CESTAT-
HYDERAB
AD

M/s
Daroowalla
Bros & Co.
(11/693)-
reg.

Adjournmen
t of Diary
Number-
50961 to 64
of 2023

DR(J)

India/Bharat |/Admini
Year Book [stration
2024-reg. Section

ROM in

Interim

Order PA to
Passed by  Registra
Honble r

Larger

Bench

Constitution |PA to
of Bench in |Registra
ROA Matter r

Month

Disposal of
Appeals for

the Month of
August, PA
2023

Ms.Binu

Tamta, M(J)

Monthly
Disposal
Statement of
Appeal

(August, PA
2023) of

ANIL
CHOUDHA

RY,



4564/ 11/09/
2023 203 05/08/223

4565/ 11/09/
2023 2023 NIL DATED 05/09/2023

4566/ 11/09/

2023 (2023 NIL DTD 11/09/2023

4567/ 11/09/
2023 2023 NIL DATED 11/09/02023

4568/ 12/09/
2023 2023 NIL DATED 12/09/2023

4569/ 12/09/
2023 2023 NIL DATED 08/09/2023

INDIRA
SHIROORK
AR, PA

Y. VEDA
PRAKASH,
STENOGRA
PHER GR1
CESTAT-
HYDERAB
AD

ASSTT./
DY.
REGISTRA
R (SINGLE
MEMBER
APPEAL
BRANCH )

DEPUTY
REGISTRA
R
(CENTRAL
REGISTRY)

J.K.
GOLAY,
SPS

T. VISWA
PRAKASH,
DEPUTY
REGISTRA
R, CESTAT-
HYDERAB
AD

member(Judi
cial)

Forwarding
of Revised
Monthly
Disposal
Statement-
reg.

Monthly
Disposal
Statement
Appeal of
(August,202
3) of A K.
Jyotishi,
Member
(Technical)

PA

U

A

SINGLE
MEMBER
(APPEAL
BRANCH)
CAUSE
LIST

o

A

Central

registry

cause list for PA
Defect

Matters

Medical
Reimbursem
ent claim
form

Forwarding
of ROM
applications
and Appeal
files pertains

Admini
stration
Section

to DR(J)

Hyderabad
listed on
virtunal
mode before
honble



4570/ 112/09/

2023 12023 NIL DATED 06/09/2023

4571/ 112/09/

2023 2023 NIL DATED 14/09/2023

4572/ 112/09/

2023 12023 NIL DATED 14/09/2023

4573/ 112/09/

2023 12023 NIL DATED 11/09/2023

4574/ 112/09/

2023 2023 NIL DATED 11/09/2023

4575/ 112/09/

2023 12023 NIL DATED 11/09/2023

4576/ |12/09/

2023 2023 NIL DATED 07/09/2023

4577/ |12/09/ F.NO. 3/5/MISC./ADMN-

MUKESH
GUPTA,
DEPUTY
REGISTRA
R

DY/ASST.
REGISTRA
R (APPEAL
BENCH)

DY/ASST.
REGISTRA
R ( APPEAL
BENCH)

RAGINI,
ubC

JOGENDER
SINGH,
MTS

LALIT
KUMAR,
LDC

O.A.
VINEETHA
W/O LATE
SHRI'N.S.
PRADEEP

DR,

Members,
stationed at
New Delhi
as per Order
No. 163 of
2023 and
164 of 2023
both dated
6/9/

Roster Order
no 164 of
2023 and
163 of 2023

DR(J)

MISC.

Matters DR(J)

MISC,

Matters DR())

leave

05/09/2023 |Admini
C.L, stration
06/09/2023 |Section
RH

Joining Admini

Report - reg. Stration
Section

half day C L. o tet

11/09/2023 .
Section

Submission

fo medical

bills of late

Sh.NS. Admini

Pradeep, stration

UDC, Section

CESTAT,

Bangalore -

reg.

For filling of Admini



2023 2023 |2017-11 DT: 05/09/2023

4578/ 112/09/
2023 2023

4579/ 112/09/
2023 2023

4580/ 12/09/ [F.NO. 01/CESTAT/BANG/
2023 2023 ADMN. DT: 05/09/2023

4581/ 12/09/
2023 2023

4582/ 12/09/
2023 2023

F.NO. 4(2)/ PF/ LKS/

STENO-11/ CESTAT/ ALD/

2017

F.NO.

33/CESTAT/BANG/OSP DT:

04/09/2023

F. NO.

PF/CESTAT/MUMY/SS/2018/

527 DT: 04/09/2023

NIL DATED 06/09/2023

CESTAT,
CHANDIGA
RH

SWAPNIL
TIWARI,
ASSISTANT
REGISTRA
R

V.P.
PANDEY
DR &
H.0.0.

V.P.
PANDEY
DR &
H.O0.0.

MANAS
KUMAR
SINHA,
ASSISTANT
REGISTRA
R, CESTAT,
MUMBAI

T. VISWA
PRAKASH,

one stration
Technical Section
Officer, one

Court

Master and

Three MTS

post at

CESTAT,
Chandigarh -

reg.

Forwarding

of intimation .

Sh. Lavlesh |/ \dmini
stration

Kumar

Singh, Section
Steno-1 - reg.

Outsourcing

of house .

keeping staff Q:jarE:)nr:

in CESTAT, .
Section

Bangalore -

reg.

Forwarding
of Medical
Fitness
certificate of |Admini
honble stration
Members,  |Section
CESTAT,
Bangalore-
reg.
Qualifying
Service
Verification
as per rule
32 of CCS
(Pension)
Rules case
of Shri
Sanjiv
Shrivastava -
reg.

C.L.
application

Admini
stration
Section

Admini
stration



4583/ 112/09/

2023 2023 NIL DATED 07/09/2023

4584/ 12/09/

2023 12023 NIL DATED 11/09/2023

4585/ 12/09/ | —-NO:

2023 12023 DT: 30/08/2023

4586/ 12/09/

2023 12023 NIL DATED 11/09/2023

4587/ 112/09/

2023 12023 NIL DATED 11/09/2023

4588/ 12/09/

2023 12023 NIL DATED 11/09/2023

4589/ |12/09/

2023 2023 NIL DATED 11/09/2023

DEPUTY
REGISTRA
R, CESTAT-
HYDERAB
AD

T. VISWA
PRAKASH,
DEPUTY
REGISTRA
R, CESTAT-
HYDERAB
AD

CESTAT,
ALLAHAB
AD, AR

T. VISWA
PRAKASH,
DEPUTY

04/CESTAT/HYD/TVP/21/48 REGISTRA

R, CESTAT-
HYDERAB
AD

RAKESH
KUMAR
MTS

LALIT
PRASAD
PANT SR. P.
S.

SULEKHA
BEEVI C.S.
MEMBER

(JUDICIAL)

REKHA
SHEKHAW
AT, STENO
-1

of honble Section
M(T) Shri

A.K. Jyotshi

- reg.

C.L.

application

of honble  |Admini
M(J) Mr. stration
Anil Section
Choudhary -

reg.

Joining of  |Admini
honble M(T) stration

- eg. Section
Forwarding
of leave
applications .
of sh. T. Admini
: stration
Viswa Section
Prakash, Dr,
Registrar -
reg.
Joinin Admini
Re or'? -re stration
P g Section
Medical 5 qmini
Reimbursem .
. stration
ent claim :
Section
form
Two days
earned laeve Admini
from stration
07/09/2023 .
to Section
08/09/2023.
Intimation of
applying for
the Admini

stenographer |stration
grade C & D Section
examination,

2023



Intimation of
SHENAJ applying for

the Admini
4590/ (12/09/ BANO _
2023 12023 NIL DATED 11/09/2023 STENO GR. stenographer strat!on
| grade C & D |Section
examination,

2023

Intimation of
applying for
the
ARCHANA |Stenographe Admini
NIL DATED 11/09/2023 STENO GR. |rGrade C  stration
| and Grade D |Section
Examination
, 2023
Exam.

Consideratio
n regarding
DOROTHY |Modified
JOSEPH Assured Admini
4592/ 12090\, DATED 11/09/2023 ' STENOGRA Career stration
2023 2023 . .
PHER Progression |Section
GRADE-I  |(MACP)
Scheme -
reg.

Compensato
ry leave for
Chowkidari
Duty (night)
of
SUKHBIR |18/08/2023 |Admini
NIL DATED 05/09/2023 SINGH, on stration
MTS 06/09/2023, |Section
Leave the
station from
05/09/2023
to
07/09/2023.

CESTAT, Joining of  |Admini
NIL DATED 11/09/2023 ALLAHAB |honble M(T) |stration
AD - reg. Section

F.NO. 31(7)/MED/LDC N D/ MUKESH Providing Admini
CESTAT/ ADMN-2010 DT: |GUPTA, terms and stration
11/10/2021 DEPUTY conditional |Section

4591/ 12/09/
2023 2023

4593/ 112/09/
2023 2023

4594/ 112/09/
2023 2023

4595/ |12/09/
2023 2023



REGISTRA [governing

R deputation
of Ms. Jyoti,
LDC to
DTIDC -
reg.
SURAJ .. Admini
e Ao NILDATED 10/09/2023  SINGH, 79" tration
MTS P g Section
.. Admini
4597/ |12/09/ CESTAT,  Joining .
2023 12023 NIL DATED 11/09/2023 CHENNAI  Report - reg. strat!on
Section
DOROTHY .
one day E.L. Admini
4598/ 112/09/ NIL DATED 11/09/2023 JOSEPH, on stration
2023 112023 STENO 12/09/2023 |Section
GRADE I
Forwarding
of reply
letter dt:
T VISWA 2/2\:/08/2023
PRAKASH, documents C
4599/ 12109/ F:NO- DEPUTY elated to and
2023 2023 04/CESTAT/HYD/SKS/21/17 REGISTRA urchase of L
7 DT: 30/08/2023 R, CESTAT- Iiommovable secti
HYDERAB on
AD property by
Sh. Sanjay
Kumar
Sharma,
head Clerk.
intimation
regarding C
CESTAT, disposal of and
4600/ 12/097 1| DATED 11/09/2023 | AHMEDAB immovable L
2023 |2023 . .
AD property shri secti
ramesh Nair on
honble m(J)
T. VISWA  |Forwarding
PRAKASH, |of request
F.NO. DEPUTY letter dt:
ggg;’ %/2%9/ 04/CESTAT/HYD/SKS/21/ | REGISTRA 17/08/2023 é;;?gr']“
179 DT: 30/08/2023 R, CESTAT- of sh. Sanjay

HYDERAB |Kumar
AD sharma,



4602/ 12/09/
2023 2023

4603/ 12/09/
2023 2023

4604/ 12/09/
2023 2023

4605/ 12/09/
2023 2023

NIL DATED 06/09/2023

NIL DATED 11/09/2023

F.NO. CESTAT/ MUM/
ADMN/ IDENTITY CARD/

2019 DT: 04/09/2023

NIL DATED 12/09/2023

ASSISTANT
DIRECTOR
(ADMIN)
ENFORCEM
ENT
DIRECTOR
ATE

DOROTHY
JOSEPH,
STENO
GRADE |

MANAS
KUMAR
SINHA,
ASSISTANT
REGISTRA
R, CESTAT,
MUMBAI

AMITABH
AMRIT,
LAKSHMIK
UMARAN
&
SRIDHARA
N

Head clerk
for
condonation
of delay in
submission
of transfer
TA bill.

Inspection
Report on
test check
audit of
Appropriatio
n Accounts
(Stage II) of
Grant no. 35
DoR for the
year 2022-23
- reg.

Account
Section

Tea, Biskit |Account
bill Section

Issuing of

MHA CT
Identity Section
Card - reg.

Counter
/submission
in LG
Electronics
india pvt.
Itd. vs.
principal
Commission DR(J)
er, ACC
(Import),
NCH, ND
(Customs
Appeal No.
C/50234/202
1-CU (DB)



Defect
notice diary
No.
51759/2023
in Misc.
Application
for Early
Hearing in
the case of
service tax | DR(J)
Appeal No.
ST/
50495/2019
M/s.
Madhya
Pradesh
Power
Generating
CO Ltd

TARAK Institution,
KUMAR Disposal and
SARKAR, Pandeny etc

DR. D.D.
4606/ 12/09/ RISHI,
2023 12023 NIL DATED 08/09/2023 ADVOCAT

E

4607/ |12/09/ -NO- 7(STAT)

2023 2023 gf/gggég?“% DT: DR, for the DR@)
CESTAT, month of
KOLKATA aug 2023
O . Monty
4608/ |12/09/ [F.NO. 21/CESTAT/HYD/M- R CESTAT Statement - DR(J)
2023 |2023 |STAT/15/18 DT: 04/09/2023 |, . " |August,
HYDERAB
2023
AD
Submission
of appeal
against O-i-
O No 20/
PRATAP PR. Commr/
4609/ 12/09/ TACHNOC o gy
NIL DATED 05/09/2023 RATS, . DRQ)
2023 |2023 2022-23 dt:
KESHAV 5110312023
GUPTA A/R |.
in the cae of
M/s Pratap
Technocrats,
indore
ALL INDIA .
4610/ |12/09/ all India .
2023 2023 NIL DATED 01/09/2023 REPORTER Reporter Library

PVT. LRD.



F.NO. C-
20(1)/COMPLIANCE

4611/ 12/09/ REPORT TO

2023 2023
07/09/2023

4612/ 12/09/
2023 2023 NIL DATED 11/09/2023

4613/ 12/09/
2023 2023 NIL DATED 04/09/223

4614/ 12/09/

2023 12023 NIL DATED 11/09/2023

4615/ 12/09/
2023 12023 NIL DATED 05/09/223

4616/ |12/09/
2023 12023 NIL DATED 4/09/2023

HQ/CESTAT/CHE/2023 DT:

CONGRESS
NAGAR,
NAGPUR-
440 012

MOHINDER
SINGH DR

CESTAT,
HYDERAB
AD

V.
JAYASREE,
STENOGRA
PHER,
CESTAT,
HYDERAB
AD

KRIPA
SHANKAR,
DR,
MUMBAI

T. VISWA
PRAKASH,
DR,
HYDERAB
AD

RAJEEV
TANDON,
MEMBER
(TECHNICA
L),

Certificate -
reg.

Request for
permission
to delete
final order
(Appeal No.
ST/
2775/2011
and
St/2787/201
1) from the
website

Forwarding
of monthly
disposal
statement of
august, 2023
- reg.

Status
Report of
weeding out
of disposal
appeal files -
reg.

Forwarding
the monthly
disposal
statement of
august -
2023 - reg.

Monthly
Disposal
Statement of
appeals of
shri Rajeev

PAto
Registra
r

PAto
Registra
;

PA

PA

PA



4617/ 12/09/
2023 2023 NIL DATED 05/09/2023

4618/ 12/09/
2023 12023 NIL DATED 24/08/2023

4619/ 13/09/
2023 12023 NIL DATED 12/09/2023

4620/ 13/09/ F-NO- A-13/2/2023-

2023 2023

CESTAT-DOR-DOR DT:

11/09/2023

4621/ 13/09/
2023 12023 NIL DATED 12/09/2023

4622/ |13/09/
2023 12023 NIL DATED 05/09/2023

4623/ 13/09/
2023 2023 NIL DATED 04/09/2023

CESTAT,
KOLKATA

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

P.K.
CHOUDHA
RY, M(J)
CESTAT,
ALLAHAB
AD

DGHRD
HRM I

KULDEEP

CHOUDHA
RY,USTO
THE GOI

JITENDER,
MTS

VIVEK
KUMAR
SHRIVAST
AVA

UMA
SHANKAR
VERMA,
DR

Tandon,
M(T)

Forwarding
the monthly
disposal
statement of
august, 2023
- reg.

Permission L
for Ticket ~ Admini

i stration
Reimbursem .
Section
ent - reg.

DGGL
office space
in R.K.
Puram
Requirement
of office
space for
various
categories of
officers & )
staff of the

office of

CC(AR) -

reg.

Re\_/lval of Admini
various posts

in CESTAT strat!on
Section
- reg.

CC
(AR

),
(firs

floo

Admini
leave on

11/09/2023 Stration
Section

Shri
Bhupendr
kumar patel
Hindi
regarding
Forwarding .
of Certificate /\dMIN!

. stration
of Standing Section
Medical

Admini
stration
Section



4624/ 13/09/

2023 12023 NIL DATED 12/09/2023

4625/ 13/09/

2023 12023 NIL DATED 12/09/2023

4626/ 13/09/

2023 2023 NIL DATED 12/09/2023

4627/ 13/09/
2023 2023 ML

4628/ 13/09/

2023 2023 NIL DATED 29/08/2023

4629/ 13/09/

2023 12023 NIL DATED 12/09/2023

4630/ 13/09/
2023 12023 ML

4631/ |13/09/ NIL

AJAY
KUMAR
LDC

BUDH SAIN

SOMPAL,
MTS

P.A.
AUGUSTIA
N M(J)

ASHIR
TYAGI

SUSHMA
RANI PAL,
MTS

HEMANT
KUMAR,
STENO

GRADE |

HEMANT

Board, Civil
Hospital,
Ahmedabad
inr/o
Honble Shri
Somesh
Arora, M(J),
CESTAT,
Ahmedabad
- reg.

Leave on
day
11/09/2023

one day e.l.
31/08/2023

Joining
Report - reg.

Joining
Report - reg.

Satement of
Marks for
the
department
Examination
for
Confirmatio
n of Tax
Assistant
held on 01st
on 03rd,
march, 2023
- reg.

Joining
Report - reg.

Joining
Report - reg.

Joining

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2023 2023

4632/ 113/09/
2023 2023 NIL DATED 13/09/2023

4633/ 13/09/
2023 12023 NIL DATED 13/09/2023

4634/ 13/09/
2023 2023 NIL DATED 13/09/2023

4635/ 13/09/
2023 12023 NIL DATED 12/09/2023

4636/ 13/09/
2023 2023 NIL DATED 12/09/

4637/ 13/09/

2023 12023 NIL DATED 13/09/2023

4638/ 13/09/
2023 2023 NIL DATED 12/09/2023

4639/ 113/09/ F.NO. C-18017/8/2022-

2023 2023

CESTAT-DOR-DOR DT:

11/09/2023

KUMAR
STENO
GRADE |

SANJAI,
cT

DEVENDER

DEVENDER

B-169-
ABHISHEK
PANDEY

CESTAT,
CHENNAI

SACHIN
CHOUDHA
RY, LDC

HEMAMBI
KAR
PRIYA M(T)

KULDEEP
CHAUDHA
RY USTO
THE GOl

Report - reg.

CL. ...?7

Medical
Reimbursem
ent claim
form

Medical
Reimbursem
ent claim
form

Request to
respected
Registrar for
job location
change

Leave
application
of Ms
Sulekha
Beevi CS
Hon MJ

Medical
Reimbursem
ent claim
form

Transfer of
allotment of
house No.
5F Tower-1,
Type 7 East
Kidwai
Nagar, new
delhi-
110023 -
reg. name.

MA No.
692/2023 in
PT No.
126/2022 in

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

CT
secti
on

and

secti



4640/ 13/09/
2023 2023

4641/ 13/09/
2023 2023

4642/ 13/09/
2023 2023

4643/ 13/09/
2023 2023

4644/ |13/09/
2023 2023

F.NO.
17(1)/MSICESTAT/ALD/201
8-19 DT: 05/09/2023

F.NO.
174(1)/MS/CESTAT/ALD/20
18-19

NIL DATED 12/09/2023

NIL DATED 09/09/2023

NIL DATED 13/09/2023

SWAPNIL
TIWARI,
ASSISTANT
REGISTRA
R

SWAPNIL
TIWARI,
ASSISTANT
REGISTRA
R

CESTAT,
AHMEDAB
AD

CESTAT,
MUMBAI

SUPERINTE
NDENT OF
POLICE
DIB,
PASCHIM
MADINIPU
R

OA no.
762/2019
(Kolkata
Bench) filed
by shri S. K.
verma vs
Uol & Ors
before the
honble CAT,
Pr. Bench,
New Delhi -
reg.

Pendency of
Single
Member
bench cases
- reg.

Monthly
statement
month of
august-2023

Larger
Bench
appeal can
not listing in
CIS

Listing of
ROA/ROM
Applications
(Excise
Bench)

Returning of
Verification
Roll in
respect of
Sourav
Chini, S/O-
Mukunda
Chini, of
vill-
chandkurti,
PO-
Chandkuri

on

DR(J)

DR(J)

AR
(Co
mp.)

PAto
Registra
;

Admini
stration
Section



4645/ 13/09/
2023 2023

4646/ 13/09/
2023 2023

4647/ 13/09/
2023 2023

4648/ 13/09/
2023 2023

4649/ 13/09/
2023 2023

4650/ |13/09/
2023 2023

NIL DATED 18/08/2023

F.NO. 08 (5)/ A.K. LDC/P.F./
CESTAT/ ALLD/ 2018 DT:

06/09/2023

F.NO.

17(1)/MSICESTAT/ALD/201
8-19 DT: 05/09/2023

NIL DATED 04/09/2023

NIL

NIL DATED 04/09/2023

MUKESH
GUPTA,
DEPUTY
REGISTRA
R

SWAPNIL
TIWARI,
ASSISTANT
REGISTRA
R

SWAPNIL
TIWARI,
ASSISTANT
REGISTRA
R

K.
ANPAZHA
KAN M(T)

AJAY
SHARMA
M()

NIHAL
SINGH PA.
TO M(J)

Batitaki, PS-
Sabang.
Dist-
Paschim
medinipur.

Verification
of character
and
antecedents
of Shri
Kaustav Pal
S/o Shri
Joydeb Pal -
reg.

Forwarding
submission
of L.L.B.
mark sheet
of shri amit
Kumar, LDC
- reg.

Bench wise
disposal of
cases during
month of
August-
2023 - reg.

monthly
disposal
month of
august 2023

Monthly
disposal
statement of
appeals
august 2023

Disposal
statement of
honble M(J)
Mr. P. A.
Augustian
for the
month of
August,

Admini
stration
Section

Admini
stration
Section

DR(J)

PA

PA



4651/ 13/09/
2023 2023

4652/ 13/09/
2023 2023

4653/ 13/09/
2023 2023

4654/ 13/09/
2023 2023

4655/ |13/09/
2023 2023

NIL DATED 12/09/2023

F.NO. G-
10(1)/DUDGET/CESTATI/C
HE/2016 DT: 13/09/2023

NIL DT 13/9/2023

NIL DATED 13/09/2023

NIL DATED 13/09/2023

CESTAT,
HYDERAB
AD

MOHINDER
SINGH DR

DHARAM
SINGH,
SECTION
OFFICER,
AD.1C
(CESTAT)

GAUTAM
NARAYAN
ADVOCAT
E ON
RECORD
SUPREME
COURT OF
INDIA

CJ.
MATHEW
M(T)

2023

Financial
Sanction for
awarding
contract for
procurement
of1512v
220 AH
batteries
through
GeM

Additional
Allocation
of Funds:
RE 2023-24
- reg.

HOTA
Committee
recommenda
tion on
creation of
full time
CVO posts
for
stregthening
of Vigilance
Set Up in
Ministries/
Departments
-reg

Service of
advance
copy of
rejoinder in
the writ
petitions
pending
before
honble Delhi
high court

Permission
for
pronouncem
ent of orders

Admini
stration
Section

Account
Section

C/L
Sect
ion

and

secti
on

PA to
Registra



4656/ 14/09/
2023 2023

4657/ 14/09/
2023 2023

4658/ 14/09/
2023 2023

4659/ 14/09/
2023 2023

NIL DATED 08/09/2023

NIL DATED 06/09/2023

NIL DATD13/09/2023

NIL DATED 06/09/2023

UMA
SHANKAR
VERMA,
DEPUTY
RAGISTRA
R

ARVIND
KUMAR
PANDEY,
PATO
HONBLE
MEMBER
(TECHNICA
L) CESTAT,
ALLAHAB
AD

VED
PRAKASH
CHUGH,
COURT
MASTER

SATYAM
FURNITUR
E HOUSE

- reg.

Forwarding
of leave
applications
& joining
reports in
R/O Shri
Uma
Shankar,
Deputy
Registrar,
CESTAT,
Ahmedabad-
reg.

Admini
stration
Section

Admini
stration
Section

Earned
Leave-reg.

Submission |Admini
of retirement |stration
documents. [Section

manufacturi

ng & supply

of all kinds

of

steel/wooden
furniture,
modular &
hospital CT
furniture, Section
interior
decoration,
modernizatio

ns of rooms,

wod work,
aluminum

work, UPVC



windows

and doors,
work etc.
woHNDER AT
4660/ 14/09/ SINGH, DY . Account
2023 2023 NIL DATED 01/09/2023 REGISTRA funds: Re Section
R 2023-24-
reg.
Liquidation
SR plan ford 'Fhe
y outstanding
4661/ 14/09/ ACCOUNTS | .. /Account
2023 2023 NIL DATED 06/09/2023 OEEICER :)r:grgal audit Section
(IAW-HQ) through lok
adalat.
Request to
grant
permission
CHINTU to display
4662/ 14/09/ KUMAR, video before
2023 2023 NILDATED 12/09/2023 A pvoCAT the honble  PRO)
E) Bench in
Appeal No.
C/50542/202
1- CU(DB).
Final Oredr
NO No.
4663/ [14/09/ GST/SOUTH/REVIEW/CES ggfﬁH gé)é(/szg/zg/_sl DRO)
2023 2023 TAT/FOLDER/10/2023-24. DELHI ST{DB}
06/09/2023. '
dated
10/08/2023.
Listing of
DEPUTY
4664714109/ 9/09/2023 REGISTRA "ONIDN Regictra
2023 2023 R, CESTAT, (flﬁ’stom e
MUMBAII.
bench)
T.V. Disposal
UNNIKRIS Statement of
4665/ |14/09/ HNAN. SPS |appeals for
2023 2023 04/09/2023 TO the month of |~
MEMBER  August,
(T) 2023 - reg.

4666/ 14/09/ NIL DT 13/9/2023 MAAS Next date of C/L



2023 2023

4667/ 14/09/
2023 2023 NIL DATED 14/09/2023

4668/ 14/09/
2023 2023 NIL DATED 14/09/2023

4669/ 14/09/
2023 12023 NIL DATED 14/09/2023

4670/ 14/09/

2023 12023 NIL DATED 13/09/2023

4671/ |14/09/
2023 12023 NIL DATED 11/09/2023

4672/ 14/09/ F.NO. 59/CESTAT/HYD/
2023 2023 INVERTER/2023

KUMAR
SINHA, AR,
CESTAT
MUMBAI

MANOJ
KUMAR,
LDC

MANOJ
KUMAR,
LDC

MANOJ
KUMAR,
LDC

GAURAV
MEHRA

RAMESH
NAIR M(J)

CESTAT
HYDERAB

Hearing Sect
(RAE. &R ion
Suit No.

2030/2086

of 2008)

Jubilant

Ent.-reg

Medical .
; Admini
Reimbursem )
: stration
ent claim X
Section
form

Admini
-re stration
9. Section

Admini
re stration
g Section

Joining
Report

Joining
Report -

Seeking
comments
on
constitution
of secretaries
(CoS) for
effective
management
of litigtion in
Courts and
Tribunals
and bringing
Consequenti
al reforms in
Governance
to achieve
the objective
of vision

Admini
stration
Section

intimation

regarding C
disposal of and
immovable L
property shri secti
ramesh Nair on
honble m(J)

Purchase AR
battery from (Co



4673/ 14/09/
2023 12023 NIL DATED 14/09/2023

4674/ |14/09/
2023 12023 ML

4675/ 14/09/

2023 12023 NIL DATED 12/09/2023

4676/ 14/09/ D.NO.6661/2018/SEC-XVII-

2023 2023 A DTD 13/9/2023

4677/ 115/09/
2023 2023 NIL DATED 13/09/2023

4678/ 115/09/

2023 12023 NIL DATED 14/09/2023

4679/ |15/09/
2023 12023 NIL DATED 14/09/2023

4680/ 15/09/
2023 2023 NIL DATED 13/09/2023

AD, DR GeM
AND HEAD
CLERK
(ADMIN)
Listing of
CESTAT, iopl‘i/;gms
MUMBAI pp
(Customs
Bench)
monthly
HEMAMBI |disposal
KAR statement of

PRIYA M(T) appeals
august, 2023

MUKESH

GUPTA, Office Order

DEPUTY dt:

REGISTRA 12/09/2023

R

ASSISTANT

REGISTRA [Civil Appeal

R, No.

SUPREME |4605/2018

COURT OF |in CAN

INDIA, 52193/2014-

NEW reg

DELHI

DOROTHY

JOSEPH, Joining duty

STENO '

GRADE |

wanoy AT

KUMAR, .

LDC medical
treatment

DEEPAK )

MALIK, gleei(rjri(k:)ilrsem

PRINCIPAL ent claim

OF CGHS form

CAR.

AJAY Medical

KUMAR, Reimbursem

PRINCIPAL |ent claim

mp.)

PAto
Registra
r

PA

PA

DR(J)

Admini
stration
Section

Acc
ount
secti
on

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4681/ 115/09/ NO: 1(5)/S.SM

2023 12023 | H ATED 11/09/2023.

F.NO.A-24(1)LEAVE
FILE/MS-DR/CHE/2021.-
DATED 11/09/2023

4682/ 15/09/
2023 2023

4683/ 15/09/
2023 12023 NIL DATED 11/09/2023

4684/ 15/09/
2023 12023 NIL DATED 14/09/2023

4685/ 15/09/
2023 12023 NIL DATED 14/09/2023

4686/ 15/09/
2023 12023 NIL DATED 05/09/2023

3 (T)/PF/CESTAT/ALLD/2023,

OF CGHS
CARD
HOLDER.

SWAPNIL
TIWARI,

ASSISTANT
REGISTRA

R

G

SHRIDHAR,

SPS

JAGDISH
CHAND,
M.T.S.

NISHANT
GUPTA,
DEPUTY

COMMISSI

ONER OF
POLICE,
SPECIAL
BRANCH,
DELHI.

NISHANT
GUPTA,
DEPUTY

COMMISSI

ONER OF
POLICE,
SPECIAL
BRANCH,
DELHI.

RAJNISH
MISHRA,

form

Forwarding
submission
of form of
honble
Member
(Technical)
Sh. Sanjiv
Srivastava,-
reg.

Forwarding
of Leave
Application
of Shri.
Mohinder
Singh, DR -
reg.
Application
for

compensator

y off for
11/09/2023.

Character
Certificate
report of
Nisha.

Character
Certificate
report of
RAGINI.

Defect
notice in

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

DR(J)



4687/ 15/09/
2023 12023 NIL DATED 14/09/2023

4688/ 15/09/

2023 12023 NIL DATED15/09/2023

4689/ 15/09/
2023 12023 NIL DATED 14/09/2023

4690/ 15/09/
2023 2023 NIL DATED 11/09/2023

4691/ |15/09/
2023 2023 NIL DATED 11/09/2023

4692/ |15/09/
2023 12023 NIL DATED 04/09/2023

4693/ 15/09/ NIL DATED 23/08/2023

SH.
ACCOUNT
OFFICER
ATPS,
MPPGCL,
CHACHAL.

ANIL
CHOUDHA
RY,
MEMBER
(JUDICIAL)

RAKESH
KUMAR
MTS

BINU
TAMTA
M(Q)

respect of
application
diary No.
51759/2023
on Appeal
No. ST/
50495/2019,
Madhya
Pradesh
Power
Generating
CO Ltd Vs
Commission
er Service
Tax,
Jabalpur.
Regarding
re-listing of
M/S.
Deogarh
resorts.

Medical
Reimbursem
ent claim
form

One day C.L
application
on
15/09/2023
with SCP.

P. DINESHA Joining

M(J)

ARVIND
KUMAR
PANDEY,
PA TO M(T)
, CESTAT,
ALLAHAB
AD.

JITENDER,
MTS

JITENDER,

Report - reg.

Joining
Report - reg.

Joining
Report - reg.

Joining

PA to
Registra
;

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2023 2023

4694/ 15/09/
2023 12023 NIL DATED 14/09/2023

4695/ 15/09/
2023 12023 NIL DATED 06/09/2023

4696/ 15/09/
2023 12023 NIL DATED 11/09/2023

4697/ 15/09/
2023 12023 NIL DATED 14/09/2023

4698/ 15/09/
2023 2023 NIL DATED 15/09/2023

4699/ 15/09/
2023 12023 NIL DATED 18/09/2023

4700/ 15/09/

2023 12023 NIL DATED 18/09/2023

4701/ 15/09/
2023 12023 NIL DATED 18/09/2023

4702/ 15/09/
2023 2023 NIL DATED 14/09/2023

MTS

KULDEEP
LAL,

JUSTICE
DILIP
GUPTA,

PRESIDENT

- CESTAT.

SULEKHA
BEEVI C.S.

AVD.

DIWAKARS

INGH.

DY/ASST.
REGISTRA
R (EXCISE
APPEAL
BENCH)
06/09/2023.

DY/ASST.
REGISTRA

R ( APPEAL

BENCH)

DEPUTY
REGISTRA
R,
CENTRAL
REGISTRY

ASSTT. DY.
REGISTRA
R (SINGLE
MEMBER
APPEAL
BRANCH )

DR. D.M.
MISRA,
MEMBER
(JUDICIAL)

Report - reg.

One day
leave
application
on
15/09/2023.

application
of casual
leave on
September
11/09/2023.

Joining
Report - reg.

Request for
Adjourment.

Cause List.

Cause List.

cause list.

Cause List.

Extension of
period to
pronounce
reserved

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

DR(J)

PA

PA

PA

PA

PA to
Registra



4703/ 15/09/
2023 2023 NIL DATED 15/09/2023

4704/ 15/09/
2023 12023 NIL DATED 15/09/2023

NO.6/8/CESTAT/RENT
FILE/CHD-2020-11.
(DATED 14/09/2023).

4705/ 15/09/
2023 2023

4706/ 15/09/
2023 12023 NIL DATED 14/09/2023

4707/ 115/09/
2023 2023 NIL DATED 15/09/2023

4708/ 15/09/
2023 2023 NIL DATED 15/09/2023

4709/ |15/09/
2023 12023 NIL DATED 04/09/2023

order - reg.
Medical

JOHNSON Reimbursem

CHACKO, ent claim

ubDC
form

P.K.

CHOUDHA |Casual leave

RY M(J) & Restricted

CESTAT, holiday -

ALLAHAB reg.

AD

DEPUTY Fezggnablene

REGISTRA ss certificate

R, CESTAT, received

CHANDIGA

RH from
CPWD-reg.
Leave

SANJAY application

PRASAD, of Dr.

STENO TO Suvendu

MEMBER  Kumar Pati,

) Member
(judicial).
E.L
application
to four days
11/09/2023

RAMKUMA [to

R, MTS 14/09/2023,
along with
joining date
15/09/20232

ASSISTANT |Leave
REGISTRA |application

R, CESTAT, of Member
ALLAHAB |(Technical)-
AD. reg.
SARITA

KUNWAR, Office
DEPUTY Memorandu

DIRECTOR m reg.
(RAJBHAS

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



HA).

Application
for Two
days casual
ClJ leave on
MATHEW, |08/09/2023 |Admini
33%2’ ;8/2%9/ NIL DATED 07/09/2023  MEMBER  land stration
(TECHNICA [11/09/2023 |Section
L) to some
urgent
personal
work.
For taking  Admini
4711/ |15/09/ AJAY .
2023 2023 NIL DATED 06/09/2023 SHARMA, Casual leave strat!on
for one day. |Section
Application
for 3 days
S.K. Earned Admini
ggg/ ;8/2039/ NIL DATED 06/09/2023  MOHANTY |Leave. stration
M(J) 13/09/2023 Section
to
15/09/2023.
SHENAJ Application Admini
4713/ |15/09/ BANO, for 1 day .
2023 2023 NIL DATED 15/09/2023 STENO CL Ztergggz
GRADE | 18/09/2023.
Proforma for
re-
swapna  ienen
ACHUTHA ) Admini
AT141 150971\ | DATED 05/00/2023  INNAIR,  caucation o rion
2023 [2023 allowance/h .
HEAD ostel subsid Section
CLERK . y
in terms of
RBE no.
147/2017
KISHAN

KUMAR, Revised

%;g/ ;8/2%9/ NIL DATED 15/09/2023 | ASSISTANT [Estimated- é:;?gr’:t
SECTION  2023-24 reg.
OFFICER.
ABHIK Office C
4716/ 1150971\ || DATED 06/09/2023  |CHATTERJ Memorandu and

2023 2023 EE, UNDER m L



4717/ 115/09/

2023 12023 NIL DATED 06/09/2023

4718/ 15/09/

2023 12023 NIL DATED 14/09/2023

4719/ 15/09/

2023 2023 NIL DATES 04/09/2023

4720/ '15/09/
2023 2023 ML

4721/ 15/09/

2023 2023 NIL DATED 06/09/2023

SECETARY.

MANAS
KUMAR
SINHA,
ASSISTANT
REGISTRA
R, CESTAT,
MUMBAI

DEVESH
TRIPATHI,
ADVOCAT
E.

ASSISTANT
REGISTRA
R

HUSAIN
SHABBIR &
CO.
CHARTERE
D
ACCOUNTE
S.

DHRUVA
KUMAR
SINGH,
CHIEF
CONTROLL
ER OF
ACCOUNTS

Intimation of
purchase of
immovable
property
under CCS
(Conduct)
Rules 1964 -
reg.
C/52332/201
9, GND
Cargo vs.
Commission
er of
Customs.

Civil appeal
no. 6014 of
2018.

Index of
Appeal.

Office
Memorandu
m, Seeking
comments
on
Contitution
of
Secretaries
(CoS) for
effective
management
of litigation
in Courts
and tribunals
and bringing
consequentia
| reform in
governance

secti
on

and

secti

DR(J)

DR(J)

DR(J)

Admini
stration
Section



4722/ 115/09/ NO:

2023 12023 | 5 ATED 06/09/2023

4723/ 15/09/
2023 12023 NIL DATED 15/09/2023

4724/ 18/09/
2023 12023 NIL DATED 18/09/2023

4725/ 18/09/

2023 12023 NIL DATED 15/19/2023

4726/ 18/09/
2023 12023 NIL DATED 15/09/2023

4727/ 118/09/

2023 12023 NIL DATED 15/09/2023

4728/ |18/09/
2023 12023 NIL DATED 18/09/2023

PF/CESTAT/MUM/MK/2023

MANAS
KUMAR
SINHA,
ASSISTANT
REGISTRA
R, CESTAT,
MUMBAI

DR.
SUVENDU
KUMAR

PATI M(J)

RAJU
KUMAR,
MTS,

ASSISTANT
REGISTRA
R, CESTAT,
ALLAHAB
AD.

SPS TO
MEMBER
(T),
CESTAT,
MUMBAI.

NIHAL
SINGH, P.A.
TO
MEMBER
),
CESTAT,
BANGALO
RE.

RAGINI
(UDC)

to achiev -
reg.

Office Order PA

Monthly
disposal
statement of PA
appeals for

the month of
august, 2023

Application

Admini
for 1 days stration
CL from .
15/09/2023, |>€ction
Leave
application .
ofhonble |~ dmini
Member stration

. Section
(Technical)-
reg.
Station leave
permission .
inr/o Shri  [-dmini
M.M stration
Parthiban,  “ccton
Member (T).
Forwarding
of casual Admini
Leave stration

application - |Section
reg.

Intimation of
applying for /Admini
the stration
Examination |Section
SSC CGL



4729/ 118/09/
2023 2023 NIL DATED18/09/2023

4730/ 18/09/

2023 12023 NIL DATED 18/09/2023

4731/ 18/09/
2023 12023 NIL DATED 18/09/2023

4732/ 18/09/

2023 12023 NIL DATED 09/09/2023

4733/ 118/09/
2023 12023 NIL DATED 15/09/2023

4734/ 18/09/
2023 2023 NIL DATED 18/09/2023

4735/ 18/09/

2023 12023 NIL DATED 13/09/2023

4736/ 18/09/
2023 12023 NIL DATED 15/09/2023

4737/ 118/09/ NIL DATED 10/09/2023

VAISHALI
KHARBAN
DA

BUDH
SAIN, MTS.

LALIT
PRASAD
PANT, MTS,

SUSHMA
RANI PAL,
MTS

SEEMA
SADANA,
SPS TO

M(T-HRP)

BINU
TAMTA,
MEMBER
OF
(JUDICIAL).

CAMB
MAHESHW
ARI, B.
COM, FCA.

JATIN
KUKREJA,

DEPUTY

2023.

Joining as
technical
officer on
deputation
basic in
CESTAT,
New Delhi-
reg.

Leave
application
with Joining
report.

Medical
leave
applicatoin
with joining
report.
submission
of medical
bills, amount
257290.

monthly
refecement
month of
september.

Reimbursed
bill for
office bag-
reg. amount
15000/-

Appeal no.
ST/51717/20
18 -[DB],
Govind Bura
Bhandar, v
CCF Jaipur -
l.

Process of
filing apeal
before
CESTAT,

Listing of

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Account
Section

CT
Section

DR(J)

DR(J)

PAto



2023 2023

4738/ 118/09/

2023 12023 NIL DATED 10/09/2023

4739/ 118/09/
2023 2023 ML

4740/ 119/09/
2023 12023 NIL DATED 13/09/2023

4741/ 119/09/
2023 2023 NIL DATED 13/09/2023

4742/ 19/09/ F.NO. 27/11/2005-

2023 2023 |AD.1C(PT.) DT: 14/09/2023

4743/ |19/09/ F.NO. 11023/1/2023- AD-

2023 2023 HINDI-IV DT: 14/09/2023

4744/ 19/09/ [F.NO. 6/8/ CESTAT/ RENT

2023 2023 |FILE/ CHD-2020-111

REGISTRA
R, CESTAT,
MUMBAL.

DEPUTY
REGISTRA
R, CESTAT,
MUMBAL.

RACHA
GUPTA,
MEMBER
(JUDICIAL

).

MITHILESH
KUMAR
KAMAT,
MANGER

T. VISWA
PRAKASH,
DEPUTY
REGISTRA
R, CESTAT-
HYDERAB
AD

KULDEEP

CHOUDHA
RY,USTO
THE GOl

PREETY
SELARE

DEPUTY
REGISTRA
R, CESTAT,

ROA/ROM
applications
(SMB).

Listing of
ROA/ROM
applications
(Service
Tax).

Monthly
Disposal
Statement of
Appeals of
the month
september,
2023.

Details of
quarter
allotted to
Mrs.
AnkitaTripat
hi Manager,
Reserve
Bank of
India

CL&RH
Application
of Honble
M(J) shri R.
Muralidhar -
reg.

Outsourcing
of Security
Guards in
CESTAT for
the FY
2023-24 -
reg.

Hindi

Diwas, 2023
- reg.

Rent
reasonablene
ss certificate

Registra
r

PA to
Registra
r

and

secti
on

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4745/ 119/09/
2023 2023 NIL DATED 18/09/2023

4746/ 19/09/
2023 2023 NIL DATED 18/09/2023

4747/ 119/09/
2023 12023 NIL DATED 18/09/2023

4748/ 119/09/
2023 2023 NIL DATED 22/08/2023

4749/ 119/09/
2023 2023 NIL DATED 23/04/2023

4750/ 19/09/
2023 12023 NIL DATED 18/9/2023

4751/ |19/09/
2023 12023 NIL DATED 18/09/2023

4752/ 119/09/
2023 2023 NIL DATED 18/09/2023

CHANDIGA
RH

CESTAT,
KOLKATA

SUSHMA
RANI PAL,
MTS

PARMOD
KUMAR,
SPS,
CESTAT,
NEW
DELHI

ASSISTANT
DIRECTOR

DY.
COMMISSI
ONER OF
POLICE,
THANE
CITY

OFFICE OF
THE DY.
COMMISSI
ONER OF
POLICE,
EAST
DISTT
DELHI.

DR,
CESTAT,
HYDERAB
AD

SOMBIR
LDC

received
from
CPWD-reg.

Request for
C.L. Mr. K.
Anpazhakan
(T.M)

Leave with
Joining
Report - reg.

Reimbursem
ent of
medical
expenses -
reg.

online
license - reg.
in Hindi
Verification
of Character
&
Antecedents
of Mr Vipin
firtu Gupta

Regarding
vertification
of Character
and
Antecedents
inr/o Ms.
Ragini D/o
Sh. Sanjay
Kumar

Forwarding
of leave
application
of honble
M(@J) Sh. R
Muralidhar
Medical

Reimbursem
ent claim

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



form
Medical

. Admini
4753/ 119/09/ SOMBIR Reimbursem .
form Section

MANAS Intimation
KUMAR letter
F.NO. SINHA, regarding Admini

47541 119109/ o) CESTAT/MUM/ADMN/ | ASSISTANT appearing in stration

2023 12023 AK/2018/551 DT: 14/09/2023 REGISTRA Competitive Section
R, CESTAT, |[Examination
MUMBAI s -reg.
ADMINIST
RATIVE Forwarding -
C.NO. . Admini
4755/ (19/09/ OFFICER of Service .
2023 2023 g/c(;ézT)/ OTH/1034/2023- VADAPAL Book and Ztggt:gﬂ
ANI LPC - reg.
DIVISION
MANAS Implementat
F.NO. KUMAR ion of Admini
gggg/ 28/2039/ CESTAT/MUM/MACP/2009/ |SINHA, AR, IMACP stration
550 DT: 06/09/2023 CESTAT, Scheme - Section
MUMBAI  reg.
MANAS Issuing of
F.NO. CESTAT/MUM/ KUMAR
%g;/ ;8/2%9/ ADMN/ IDENTITY CARD/ SINHA. AR, :\(’j'eHnﬁt (s:eTction
2019 DT: 11/09/2023 CESTAT, i
MUMBAI g
Additional
F.NO. G- Allocation
gggg/ 28/2%9/ 10(1)/BUDGET/CESTA/CHE g’:(N)gLNgSR of Funds: é:cct?gr?t
/2016 DT: 13/09/2023 RE 2023-24
- reg.
MA No.
692/2023 in
PT No.
KULDEEP ggﬁ%zz n ;:n ;
4759/ 119/09/ [F.NO. C-18017/8/2022- CHAUDHA 762/20i9 L
2023 (2023 |CESTAT-DOR-DOR RY,USTO
THE GOI (Kolkata Sect
Bench) Filed ion
by Shri S.K.
Verma vs

Uol & Ors



4760/ 19/09/
2023 12023 NIL DATED 13/09/2023

C.NO. IV(16)/ REVIEW/
GST/DELHI-
SOUTH/CESTAT/BSN/
173/2022-23/ 9437 DT:
13/09/2023

4761/ 19/09/
2023 2023

4762/ 19/09/
2023 12023 NIL DATED 15/09/2023

C.NO.

IV(16)/REVIEW/GST/DELH

4763/ 119/09/ |I-

2023 2023 |SOUTH/CESTAT/RELIGAR

E/ 162/23 -24/ 9478/
14/09/2023

4764/ 19/09/
2023 2023 NIL DATED 18/09/2023

4765/ 19/09/
2023 12023 NIL DATED 12/09/2023

AR,
SUPREME
COURT OF
INDIA,
NEW
DELHI

AKSHAT,
UP
AYUKAT

ANKIT
TOTUKA,
ADVOCAT
E

AKSHAT,
UP
AYUKAT

ASHUTOSH

UPADHYA
Y,
COUNSEL
FOR

RESPONDE

NT

VIKAS
SINGH

before the
honble CAT,
Pr. Bench,
New Delhi.

Civil Appeal
No. 4605 of
2018 in Can
52193 of
2014 , M/s
Navshakti
industries
pvt Itd.

Review of
CESTATs

final order

no DR(J)
51172/2023

dt:

28/08/2023

Requet
seeking
adjournment
of matter
listed on
20/09/2023
ats.No. 7 &
8 in court
No. 1

Review of
CESTATs

final order

no. DR(J)
51097/2023

dt:

11/08/2023

Appeal No.
E/52223 of
2019 EX
(DB),
Commission
er, Ujjain-
456001 M.P.
Appeal U/ s
86 of

DR(J)

DR(J)

DR(J)

DR(J)



4766/ 19/09/

2023 12023 NIL DATED 18/09/2023

4767/ 19/09/

2023 12023 NIL DATED 19/09/2023

4768/ 119/09/ —-NO:

2023 12023 |5t 1210912023

4769/ 119/09/

2023 12023 NIL DATED 19/09/2023

4770/ 119/09/

2023 2023 NIL DATED 19/09/2023

4771/ 119/09/

2023 12023 NIL DATED 14/09/2023

4772/ |19/09/

2023 2023 NIL DATED 18/09/2023

4773/ 119/09/

2023 12023 NIL DATED 18/09/2023

SOLANKI
CHARTERE
D
ACCOUNT
ANT
APPELLAN
T

P.K. NEELA

REDDY,
SPS,
CESTAT,
HYDERAB
AD

DR,
CENTRAL
REGISTRY

CESTAT/AHD/PER/66/2012/ RAJU M(T)

HARISH,
LDC

JITENDER,
MTS

KULDEEP
SINGH,
MTS

KULDEEP
SINGH,
MTS

SAKAL
DEO SAH,

Finance Act,
1994 against
order of
commissione
r (Appeals),
CGST &
Central
Excise,
Bhopal in
the matter of
Mr. Vikas
Singh
Solanki,
Gwalior

Correction -
reg.

Revised
causelist -
reg.

NOC for
passport -
reg.

One day

C.L.
18/09/2023

one day
leave
18/09/2023

compalstory
leave on
13/09/2023
(night duty
on
03/09/2023

Leave with
Joining
Report - reg.
E.L.
30/10/2023

PAto
Registra
;

PA

Admini
stration
Section
Admini
stration
Section
Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration



4774/ 119/09/
2023 12023 NIL DATED 18/09/2023

4775/ 119/09/
2023 12023 NIL DATED 18/09/2023

4776/ 19/09/
2023 12023 NIL DATED 19/09/2023

4777/ 119/09/
2023 2023 NIL DATED 15/09/2023

4778/ 119/09/

2023 12023 NIL DATED 18/09/2023

4779/ 119/09/
2023 12023 NIL DATED 19/09/2023

4780/ 119/09/
2023 2023 NIL DATED 19/09/2023

4781/ 119/09/
2023 12023 NIL DATED 19/09/2023

4782/ 20/09/ NIL DATED 15/09/2023

COURT
MASTER

CESTAT,
BANGALO
RE

PANKAJ
KUMAR
MALLICK,
LIA,
CESTAT,
NEW
DELHI

BHANVAR
SINGH,
uDC

BHANVAR
SINGH,
uDC

SWAPNA
ACHUTHA
N NAIR,
HEAD
CLERK

RAKESH
KUMAR
MTS

LALIT
PRASAD
PANT SR. P.
S.

JOHNSON
CHACKO,
uDC

PULICE

to
03/11/2023

FWD of
letter for
foreing vist -
Dubai - reg.

Submission
of joining
report and
grant of the
extension of
E. L. -reg.

Updation of
education
qualification
- Ieg,
Intimation
for applying
examination
- reg.

Medical
Reimbursem
ent claim
form

Medical
Reimbursem
ent claim
form

Regarding
permission
to delete the
uploaded
daily order
from the
website -
reg.
Medical
Reimbursem
ent claim
form

character

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

PAto
Registra

Admini
stration
Section

Admini



2023 2023

4783/ 20/09/
2023 2023 NIL DATED 15/09/2023

4784/ 20/09/
2023 12023 NIL DATED 11/09/2023

4785/ 20/09/
2023 2023 NIL DATED 19/09/2023

4786/ 20/09/

2023 12023 NIL DATED 12/09/2023

4787/ 20/09/
2023 12023 NIL DATED 15/09/2023

4788/ 20/09/
2023 12023 NIL DATED 19/09/2023

DEPARTME
NT,
DEVGARH.

ARVIND
KUMAR
PANDEY,
PATO
HONBLE
MEMBER
(TECHNICA
L) CESTAT,
ALLAHAB
AD

ANITHA
JAYAKUM
AR, SR.P.S.

P.K.
CHOUDHA
RY,
MEMBER
(JUDICIAL),
CESTAT,
ALLAHAB
AD.

SULEKHA
BEEVI C.S.
MEMBER

(JUDICIAL)

KULDEEP
CHOUDHA
RY,
UNDER.
SECRETAR
Y. TO THE
GOVT. OF
INDIA.

REKHA
SHEKHAW

varification |stration
of sh. shri Section
nandan
kumar.
Earned Admini
Leave & stration
R.H.-reg. Section
Lea\{e ) Admini
application stration
with Joining .
report. Section
Cancellation
of Casual .
Leave (C.L) Q?arglonr:
& Restricted .
Holiday Section
(R.H.) -reg.
4 days Admini
casual leave stration
(sulekhabeev Secti
i M(). ection
Matterof
inclusion in
the Annual
Report of the
)/0 Chl_ef _ CIL
Commission

Sect
er for ion
persons with
Disabilities
(CCPD) for
the year
2022-23-reg.
Correction PAto
in the Registra



4789/ 20/09/

2023 12023 NIL DATED 19/09/2023

4790/ 20/09/

2023 12023 NIL DATED 19/09/2023

4791/ 20/09/
2023 12023 NIL DATED 19/09/2023

4792/ 20/09/
2023 12023 NIL DATED19/09/2023

4793/ 20/09/
2023 12023 NIL DATED 19/09/2023

4794/ 20/09/ NO. 27(38) WORK-

AT, STENO- |uploaded

I Appeal

RAVI

GUPTA, Seeking

ADVOCAT |required

E, action in the

CHAIRMAN interest of

, INDIRECT justice.

TAX CLUB.
For the
billing of

SR. PS TO f’rf\';'oolge‘)f the

PRESIDENT

CASTAT. 17/07/2023-

’ 16/08/2023
of Rs.
1,414.82 .
For the
billing of

SR. PS TO f’ﬁ\%"lge"f the

PRESIDENT

CASTAT. 16/06/2023-

’ 16/07/2023
of Rs.
1,414.82 .
Invoice-cum
receipt dated
17/08/2023
for the

SR.PSTO |hilling

PRESIDENT period of

, CASTAT. invoice
17/08/2023 -
16/09/2023
of Rs.
1,414.82.
Tax invoice
cum receipt

SR.PSTO dated

PRESIDENT [17/09/2023 -

, CASTAT. |17/10/2023
of Rs
1,414.82 .

MUKESH  |Office Order

r

PA to
Registra
r

Account
Section

Account
Section

Account
Section

Account
Section



2023 2023 ALLOC/CESTAT/ADMIN.O GUPTA,

8 (DATED 18/09/2023)

4795/ 20/09/
2023 12023 NIL DATED19/09/2023

4796/ 20/09/

2023 12023 NIL DATED 20/09/2023

4797/ 20/09/
2023 12023 NIL DATED 20/09/2023

4798/ 20/09/
2023 12023 NIL DATED 20/09/2023

4799/ 20/09/

2023 12023 NIL DT 20/9/2023

4800/ 20/09/
2023 2023 ML

4801/ |20/09/
2023 12023 NIL DATED 20/09/2023

D.R

BUDH
SAIN, MTS

SEEMA
SADANA,

P.
DINESHA,
M(Q),

SEEMA
SADANA,
SPS TO

M(T-HRP)

CT
SECTION
(NOTING
APPROVED
BY
PRESIDENT

)

RANJIT
KUMAR,
SECTION
OFFICER(IF
U-111)

MANAS
KUMAR
SINHA,
ASSISTANT
REGISTRA

dated
18/09/2023.

Compensato
ry leave on
08/09/2023-
reg

One day
Earned
Leave & RH
application
for
18/09/2023
&
19/09/2023.
from sema
sadana.

Leave letter
- reg.

Reimburse
for phone
and internet
connection
the month of
September,-
reg

Sanction of
Rs.65960.22
/-
(approved)-
reg

Format for
submitting
re-
appropriatio
n proposals-
reg

Forwarding
of RE 2023-
24 and BE
2024-25-reg.

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Account
Section

CT
Section

Account
Section

Account
Section



4802/ 20/09/
2023 2023

4803/ 20/09/
2023 2023

4804/ 20/09/
2023 2023

4805/ |20/09/
2023 2023

4806/ |20/09/

NIL DATED 19/09/2023

NIL DATED 18/09/2023

NIL DATED 18/09/2023

NIL DATED 18/09/2023

NIL DATED 19/09/2023

R, CESTAT,
MUMBAI

SAAJAN
SAINI,
PRINCIPAL
ASSOCIAT
E

THE
REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

THE
REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

REGISTRA

in the matter
of: Jivem
Education
Private
Limited vs
commissione
r of CGST &
Central
Excise-
Alwar
Service Tax
Appeal No.
ST/ 52814 of
2018 DB -
reg.

Case No.
SERTA-
11/2023
Commission
er of Central
Tax, vs.
Singtel
Global

Case No.
SERTA-
12/2023
Commission
er of Central
Tax, vs
Singtel
Global India
pvt. ltd.

Case No.
SERTA-
10/2023
Commission
er of Central
Tax, vs.
Singtel
Global india
pvt. Itd.

Case No.

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)



2023 2023 R CUSAA-
GENERAL, 227/2019

HIGH manoj
COURT OF Kumar JHA
DELHI Vs.
Department
of Revenue
intelligence
For
CESTAT, _ PAto
4807/ 120109/ || DATED 10/09/2023  CHANDIGA SOMMeCtiON  paictra
2023 2023 RH approval -
reg.
4808/ 21/09/ CESTAT, ol Admini
NIL DATED 20/09/2023 ~ BANGALO -2 stration
2023 2023 RE leave on Section
' 25/09/2023.
ASSISTANT [y oot
REGISTRA Admini
o o) NILDATED 20/00/2023 R, CESTAT, '(\_"rz?h?ﬁrcal)_ stration
ALLAHAB Section
AD. reg.

NEELA Leave
REDDY application
P.K., SR. of honble Admini

48107121109 |\ pATED 200012023 PS., Member stration

2023 2023 CESTAT, |(Judicial)  Section
HYDERAB |Shri Anil
AD. Choudhary,
DR. Request for Admini
4811/ 21/09/ SUVENDU casual leave .
2023 2023 NIL DATED 13/09/2023 KUMAR on Zteri::gg
PATI M(J) 18/09/2023,
statement of
immovable
UMA property C
SHANKAR returnin and
4812/ 21/09/ VERMA, prescribe
2023 2023 NIL DATED 13/09/2023 DEPUTY performa for IS_ect
RAGISTRA the year ion
R 2022 (as on
01/01/2023)-
reg.
4813/ |21/09/ PEEUSH Providing of CT

2023 2023 NILDATED 1500972023 o \NDEY.  luniform/  Section



4814/ 21/09/
2023 2023 NIL DATED 16/09/2023

4815/ 21/09/
2023 12023 NIL DATED 20/09/2023

4816/ 21/09/
2023 12023 NIL DATED 20/09/2023

4817/ 21/09/

2023 12023 NIL DATED 14/09/2023

4818/ 21/09/
2023 12023 NIL DATED 13/09/2023

REGISTRA
R.

CA
DEEPAK
KUMAR
BHAJPAI,
AUTHORIS
ED
REPRESEN
TATIVE.

REKHA
SHEKHAW
AT,P.A.TO
HONBLE
PRESIDENT

REKHA
SHEKHAW
AT, STENO
-1

ARVIND
KUMAR
PANDEY,
PATO
HONBLE
MEMBER
(TECHNICA
L) CESTAT,
ALLAHAB
AD

DEPUTY
REGISTRA
R, APPEAL
BRANCH.

dress
allowance to
the regular
as well as
outsourced
staffs the
National
Company
Law
Appelate

Tribunal-reg.

REctificatio
n of defect.

Permission
to
Pronouncem
ent.

Correction
in the
uploaded
appeal.

A letter by
Honble
Member
(Technical)-
reg.

Larger
Bench
Notice,
E/235/2008
Ocean

DR(J)

PAto
Registra

PAto
Registra

PAto
Registra
;

PA to
Registra
;



4819/ 21/09/

2023 2023 NIL DATED 13/09/2023

4820/ 21/09/

2023 2023 NIL DATED 13/09/2023

4821/ 21/09/

2023 12023 NIL DATED 21/09/2023

4822/ 21/09/

2023 12023 NIL DATED 21/09/2023

4823/ 21/09/

2023 12023 NIL DATED 20/09/2023

4824/ |21/09/

2023 2023 NIL DATED 20/09/2023

DEPUTY
REGISTRA
R, APPEAL
BRANCH.

DEPUTY
REGISTRA
R, APPEAL
BRANCH.

DEPUTY
REGISTRA
R,
CENTRAL
REGISTRY.

HONBLE
MR.
JUSTICE
DILIP
GUPTA,
PRESIDENT

CESTAT,
BANGALO
RE

SK.
MOHANTY
M(J)

Ceramics
Ltd. -
E/235/2008
C.CE.-
Rajkot.

Larger
Bench
Notice,
Sweety
Industries,
and C.C.E.-
Vadodara-I.

Larger
Bench
Notice, Etc
Agro
Processing |
Pvt Ltd, and
C.CE.--
Vadodara-I.

Revised
causelist -
reg.

approval
from
president of
Notification
No. 02 of
2023 dated
20/09/2023

Deletion of
final order
number and
uploaded
order for
appeal no.
ST/
20300/2020

Permission
for
pronouncem
ent of order -

PAto
Registra
r

PAto
Registra
;

PA

PAto
Registra
;

PAto
Registra
;

PAto
Registra



4825/ 21/09/
2023 2023 NIL DATED 20/09/2023

4826/ 21/09/
2023 2023 NIL DATED 20/09/2023

4827/ 22/09/
2023 2023 NIL DATED 21/08/2023

4828/ 22/09/

2023 12023 NIL DATED 20/09/2023

4829/ 22/09/

2023 12023 NIL DATED 21/09/2023

4830/ 22/09/
2023 12023 NIL DATED 20/09/2023

4831/ 22/09/
2023 12023 NIL DATED 20/09/2023

4832/ 22/09/
2023 2023 NIL DATED 21/09/2023

4833/ 22/09/
2023 2023 NIL DATED 21/09/2023

4834/ 22/09/
2023 12023 NIL DATED 18/09/2023

SUDHAKA
RAN A, SPS

JOHNSON
CHACKO,
uDC

RAVIDATT
SHARMA ,
CASH
SECTION

SONU MTS

SOMPAL,
MTS

CESTAT,
CHENNAI

CESTAT,
HYDERAB
AD

SANDEEP
MTS

ATIN
KUMAR,
MTS

GAURAAN,
ADV.,
SENIOR
PANEL
COUNSEL,
UNION OF

reg.

Permission
for deleting
the uploaded
pdf file.

Travelling
allowance
bill for tour

4 days leave

changing in
date of
Chowkidaars
duty - reg

nomination -
reg.

one day E.L.
18/09/2023
Of Mr. P.
Dinesha
M(J) - reg.

Forwarding
of request
applications
for issues of
experience
cetificatie

Leave with
Joining
Report - reg.
Medical
Reimbursem
ent claim
form

O.A. No.
2878 of
2021
Avdhesh
Kumar
Meena v.

PAto
Registra

Account
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

and

secti
on



4835/ 22/09/

2023 12023 NIL DATED 21/09/2023

4836/ 22/09/
2023 12023 NIL DATED 20/09/2023

4837/ 22/09/

2023 12023 NIL DATED 21/09/2023

4838/ 22/09/
2023 12023 NIL DATED 21/09/2023

4839/ 22/09/
2023 12023 NIL DATED 25/09/2023

4840/ 22/09/
2023 2023 NIL DATED 25/09/2023

4841/ 122/09/
2023 2023 NIL DATED 21/09/2023

INDIA

CESTAT,
BANGALO
RE

CESTAT,
AHMEDAB
AD

CESTAT,
HYDERAB
AD

CESTAT,
HYDERAB
AD

ASSTT. DY.
REGISTRA
R (SINGLE
MEMBER
APPEAL
BRANCH )

DY/ASST.
REGISTRA
R (EXCISE
APPEAL
BENCH)

RANJIT
KUMAR

Ministry of
Finance

Procurement
of computers
& printers

Mandate
forminr/o
honble Mr.
Ramesh
Nair, M(J),
CESTAT,
Admedabad

Office Order
dated 4th
Sept, 2023,
issuring
under F.No.
01(05)/
Circular/
CESTAT/
2021
ragarding
ROA &
ROM
appliations

Request for
Roaster -
reg.

Single
Member
(Appeal
Branch
)Cause List

Excise
Division
Bench
Matters
Causelist

Budget-
submission
of revised
Estimates
2023-24 and

AR
(Co
mp.)

Account
Section

PAto
Registra
r

PAto
Registra
;

Account
Section



4842/ 22/09/
2023 2023

4843/ 22/09/
2023 2023

4844/ 22/09/

2023 2023 HYD/RK/ 18 DT: 20/09/2023

4845/ 22/09/
2023 2023

NIL DATED 22/09/2023

F.NO.
04/CESTAT/HYD/AKR/ 18
DT: 20/09/2023

F.NO. 04/CESTAT/

NIL DATED 21/09/2023

BHAWNA
SINGH,
ubC

T. VISWA
PRAKASH,
DEPUTY
REGISTRA
R, CESTAT-
HYDERAB
AD

T. VISWA
PRAKASH,
DEPUTY
REGISTRA
R, CESTAT-
HYDERAB
AD

CESTAT,
BANGALO
RE

budget
estimates for
the year
2024-25,
Demand No.
35-
Department
of Revenue -
regarding

Medical
Reimbursem
ent claim
form

Forwarding
of request
application
dt
20/09/2023
of sh. A.
Koteswar
Rao MTS
for issuance
of
Experience
certificate.

Forwarding
of request
application
dt
20/09/2023
of Sh. R.
Krishan
MTS for
issuance of
Experience
certificate.

Air Ticket
details for
foreign visit
- Smt. K.
Radha,
Steno-1,
CESTAT,
Bangalore -
reg.

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4846/ 22/09/
2023 2023

4847/ 22/09/
2023 2023

4848/ 22/09/
2023 2023

4849/ 22/09/
2023 2023

4850/ 25/09/
2023 2023

4851/ |25/09/
2023 2023

NIL DATED 21/09/2023

NIL DATED 21/09/2023

NIL DATED 22/09/2023

NIL DATED 25/09/2023

NIL DATED 22/09/2023

22/09/2023

GAUTAM
NARAYAN

SPS,
HONBLE
M(Q)

CESTAT,
CHANDIGA
RH

TECHNICA
L OFFICER
(CENTRAL
REGISTRY)

POST
MASTER
HSG-I,
KANGRRA
HO-176001

SUKHBIR
SINGH,
MTS

W.P. (Civ)
Nos.
8224/2023,
W.P. (Civ)
No.
8319/2023,
8342/2023
and
83702/2023
filed before
the honble
high court of
delhi filed
by sh. s. k.
verma vs.
union of
India and
another -
reg.

Repair the
chair with
back support
of Ms.
Rachna
Gupta court
no. 4

Constitution
of bench of
ROA Matter

Central
Registry
cause list for
Defect
Matters

Transfer of
Service
Record
Book of
your Ex-
Employee.

LTC for the
Block year
2022-2025 -
reg.

CT
Section

PA to
Registra
;

PA

Admini
stration
Section

Admini
stration
Section

and

secti
on



4852/ 25/09/|~-NO:

2023 2023

01/CESTAT/BANG/KR DT:

18/09/2023

4853/ 25/09/

2023 12023 NIL DATED 22/09/2023

4854/ 25/09/ [F.NO. ...../PERSN/CESTAT/

2023 2023 KOL DT: 18/09/2023

4855/ 25/09/

2023 12023 NIL DATED 22/09/2023

4856/ |25/09/
2093 2023 NIL DATED 22/09/2023

4857/ 25/09/

2023 12023 NIL DATED 22/09/2023

4858/ |25/09/
2023 12023 NIL DATED 22/09/2023

4859/ 25/09/ NIL DATED 22/09/2023

V.P.
PANDEY
DR &
H.0.0.

HAPPY
KUMAR

ASHOK
JINDAL,
M(Q),
CESTAT,
KOLKATA

R.
MURALIDH
AR M(J)

T. K.
SARKAR
DY.
REGISTRA
R, CESTAT,
KOLKATA

KHAREPA
MECHA &
CO,,
CHARTERE
D
ACCOUNT
ANTS

R K
HASIJA,
ADVOCAT
E

THE

Forwarding
of
application
for applying
for private
visit abroad -
reg.

Regarding
willingness
to join the
post of post
preference

Request for
one day c.l.
on
29/09/2023 -
reg.

One day
C.L.
application
along with
station leave
permission -
reg.
External
Mike (Sound
System) for
second
Court Room
- reg.

Dairy No.
518912023
dated
05/09/2023

Larger
Bench
Constitution
- Chandigarh
Regional
Bench.

Case No.

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

AR
(Co
mp.)

DR(J)

PA to
Registra

DR(J)



2023 2023

4860/ |25/09/

2023 12023 NIL DATED 22/09/2023

4861/ 25/09/

2023 12023 NIL DATED 22/09/2023

4862/ 26/09/

2023 12023 NIL DATED 25/09/2023

4863/ 26/09/
2023 12023 NIL DATED 25/09/2023

4864/ 26/09/
2023 12023 NIL DATED 20/09/2023

4865/ 26/09/ ~-NO:

2023 2023

PF/CESTAT/MUM/CSG/94/

554 DT: 20/09/2023

REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

THE
REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

VEDA
PRAKASH
YERRAMSE
TTY

HARSHITA
PANDEY,
ASSISTANT
REGISTRA
R, CESTAT,
NEW
DELHI

JITENDER,
MTS

T. VISWA
PRAKASH,
DEPUTY
REGISTRA
R, CESTAT-
HYDERAB
AD

MANAS
KUMAR
SINHA,
ASSISTANT
REGISTRA
R, CESTAT,
MUMBAI

4866/ 26/09/ CESTAT/AHD/PER/29/2023/ UMA

CUSAA-
212/2019,
M/s SMS
Logistics vs.
Commission
er of
Customs
(General)

Case No.
CEAC-
9/2023 &
CM Appl.
35686/2023

Request for
deletion of
uploaded

Order - reg.

Leave
application -
reg.

C.L.on
29/09/2023

Leave on 27
and 29,
09/2023
application -
reg.

Service
Book of shri
C.S. Ganvir,
Head clerk,
CESTAT,
Mumbai

Forwarding

DR(J)

PAto
Registra

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2023 2023 431 DT: 21/09/2023

F.NO.
01/CESTAT/BANG/PAA
DT: 15/09/2023

4867/ 26/09/
2023 2023

F.NO. 9/3/ PERS./ P.A. K./
40001 20099/ Ty CHD - 2033 DT
12/09/2023

F.NO. 9/3/ PERS./ P.A. K./
M(T)/ CHD - 2023 DT:
12/09/2023

4869/ 26/09/
2023 2023

4870/ 26/09/
2023 12023 NIL DATED 25/09/2023

4871/ 26/09/
2023 12023 NIL DATED 20/09/2023

SHANKAR
VERMA,
DR

V.P.
PANDEY
DR &
H.0.0.

ROHIT
KUMAR
SHUKLA,
DEPUTY
REGISTRA
R, CESTAT,
CHANDIGA
RH

ROHIT
KUMAR
SHUKLA,
DEPUTY
REGISTRA
R, CESTAT,
CHANDIGA
RH

DOROTHY
JOSEPH,
STENO
GRADE |

JUSTICE
DILIP
GUPTA,
PRESIDENT
- CESTAT.

of Certificate [stration

of standing
Medical
Board, Civil
Hospital,
Ahmedabad
inr/o
Honble mr.
C.L. Mahar,
M(T),
CESTAT,
Ahmedabad
- reg.

Forwrding
of Medical
Fitness
Certificate -
reg.

Forwarding
EL
Application
in r/o honble
mr, P.
Anjani
Kumar,
M(T)

Forwarding
Medical
Fitness
Certificate in
r/o honble
mr. P,
Anjani
Kumar,
M(T)

Request for
C.L. -reg.

C.L.on
21/09/2023
and
22/09/2023

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4872/ 26/09/
2023 12023 NIL DATED 26/09/2023

4873/ 26/09/

2023 12023 NIL DATED 25/09/2023

4874/ 26/09/
2023 12023 NIL DATED 25/09/2023

4875/ 26/09/
2023 12023 NIL DATED 25/09/2023

F.NO. FORWARDING OF

4876/ 26/09/ JOINING REPORT OF MR.

2023 2023 MOHINDER SINGH, DR -
REG.

4877/ 26/09/
2023 2023 NIL DATED 25/09/2023

4878/ |26/09/
2023 12023 NIL DATED 25/09/2023

JUSTICE
DILIP
GUPTA,
PRESIDENT
- CESTAT.

MR,
SUVENDU
KUMAR

PATI, M(QJ)

VANAM
JAYASREE
STENO-
GR-II
CESTAT,
HYDERAB
AD

CESTAT,
ALLAHAB
AD, AR

G
SHRIDHAR,
SPS

MANOJ
KUMAR
SHARMA,
uDC

CESTAT,
ALLAHAB
AD

¢.L.on 'sot\;jar;:)nr:
27/09/2023 :
Section

Request for
grant of C.L.

on 29th

September,

2023

alongwith | Admini
permission  stration

to avail Section
public

holidays and

to leave the
Headquarter

S. - reg.

Lea\{e . Admini
application stration
oF M(T) mr. Section
A.K. jyotishi
L Admini
application stration
of M(T) - Section
reg.

Forwarding

of joining Admini
report of mr. .

: stration
Mohinder Section
singh, DR -
reg.

Medical 5 gmini
Reimbursem .
. stration
ent claim X
Section
form
P. K.
Choudhary  Admini
leave on stration

25/09/2023 - |Section
reg.



4879/ 26/09/

2023 12023 NIL DATED 21/09/2023

4880/ 26/09/
2023 12023 NIL DATED 25/09/2023

4881/ 26/09/

2023 12023 NIL DATED 25/09/2023

4882/ 26/09/

2023 12023 NIL DATED 22/09/2023

4883/ 126/09/
2023 2023 NIL DATED 25/09/2023

4884/ 26/09/
2023 12023 NIL DATED 25/09/2023

DR.
RACHNA
GUPTA
M(J)

CESTAT,
ALLAHAB
AD, AR

K. RADHA
PA TO M(T)

HARSHITA
PANDEY,
ASSISTANT
REGISTRA
R, CESTAT,
NEW
DELHI

SANTOSH
KUMAR
TIWARI,
DR

ASO (IFU-
1) D/O
REVENUE
(MOF)

C.L.on
29/09/2023 -
reg.

E.L.on
29/09/2023
of Sanjiv
Srivastava
M(T) - reg.

Proforma for
taking prior
permission
by
Government
servants for
private visits
abroad

2 days leave
from
20/09/2023
to
21/09/2023

Request for
sanction and
payment of
advance for
medical
Treatment

Provision of
additional
funds under
the object
head " Rent
for others"
under major
Head 2047,
Demand No.
35, DoR in
the Current
FY 2023-24
- reg.

4885/ |26/09/ F.NO. 19(1)/PERS.FILE/PD- MOHINDER |Forwarding

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini

Acc
ount
secti
on

Acc
ount
secti
on



2023 2023

4886/ 26/09/
2023 2023

4887/ 26/09/
2023 2023

4888/ 26/09/
2023 2023

4889/ 26/09/
2023 2023

4890/ 26/09/ CESTAT/MUM/ACCOUNTS

2023 2023

4891/ 26/09/
2023 2023

4892/ |26/09/
2023 2023

M (J)/CHE/2018 DT:
21/09/2023

NIL DATED 25/09/2023

NIL DATED 25/09/2023

NIL DATED 20/09/2023

F.NO. G-
10(1)/CESTAT/BUDGET/20
09-VOL-III

F.NO.

-SEC/ 2018/ 553 DTL
18/09/2023

NIL DATED 25/09/2023

NIL DATED 23/09/2023

SINGH DR

CHANDER
KANTA,
SPSTOM

Q)

KRISHAN
KUMAR,
ubC

UMA
SHANKAR
VERMA,
DR

MOHINDER
SINGH
DR/HOO

MANAS
KUMAR
SINHA,

of Service
Book - reg.

reimburseme
nt cash bill
of tea and
bisket for
1187/- reg.

Personal
Computer
50,000/-

Forwarding
of mandate
form inr/o
honble mr.
ramesh nair,
M(J)
CESTAT,
Ahmedabad
- reg.
Revised
Estimates
for 2023-24
and budget
estimates for
2024-25 -
reg.

Forwarding
of RE 2023-

ASSISTANT (24 and BE

REGISTRA
R, CESTAT,
MUMBAI

SOMPAL,
MTS

GAUTAM
NARAYAN
ADVOCAT
E ON
RECORD
SUPREME

2024-25 -
reg.

Application
form for
Addition
family
member

Legal Fee
Total
amount
104800 -reg.

stration
Section

Account
Section

Account
Section

Account
Section

Account
Section

Account
Section

CT
Section

and

secti
on



4893/ 26/09/
2023 2023

4894/ 26/09/
2023 2023

4895/ 26/09/
2023 2023

4896/ 26/09/
2023 2023

4897/ 26/09/
2023 2023

F.NO.
04/CESTAT/HYD/AKR/18/1
91 DT: 20/09/2023

NIL DATED 19/09/2023

NIL DATED 25/09/2023

NIL DATED 25/09/2023

NIL DATED 18/09/2023

COURT OF
INDIA

T. VISWA
PRAKASH,
DEPUTY
REGISTRA
R, CESTAT-
HYDERAB
AD

AKKSHAT,
UP
AAYUKAT

(
SAMIKSHA

)

AGARWAL
SANIJIV &
COMPANY,
CHARTERE
D
ACCOUNT
ANTS

CESTAT,
CHANDIGA
RH

T.K.
SARKAR
DR,
CESTAT,
KOLKATA

Forwarding
of request
application
dt
20/09/2023
of mr.
A..Koteswar
Rao, MTS
for issuance
of
Experience
Certificate -
reg.

Review of
CESTATs
final order
no.
51310/2023
dated
14/09/2023

Request
form for e-
hearing of
appeal
before the
Customs,
Excise and
Service Tax
Appellate
Tribunal ,
Appeal No.
ST/50119/20
17-CU (DB)

Constitution
of bench of
ROA Matter

ROM
Application
Requisition
for
constitution
of Bench -

Admini
stration
Section

Central
Registry

DR(J)

PA to
Registra
;

PAto
Registra



4898/ 26/09/
2023 2023

4899/ 26/09/
2023 2023

4900/ 26/09/
2023 2023

4901/ 27/09/
2023 2023

4902/ 27/09/
2023 2023

4903/ |27/09/
2023 2023

4904/ 27/09/ NIL DATED 22/09/2023

F.NO.

44/ESH/DR/CESTAT/KOL/1
6/214 DT: 08/09/2023

F.NO.

44/ESH/DR/CESTAT/KOL/1
6/214 DT: 08/09/2023

F.NO.

44/ESH/DR/CESTAT/KOL/1
6/214 DT: 08/09/2023

NO.C-18017/2/2010-
SO(AD.IC)-CESTAT DTT

22/9/2023

NIL DATED 20/09/2023

NIL DATED 15/09/2022

T.K.
SARKAR
DR,
CESTAT,
KOLKATA

T.K.
SARKAR
DR,
CESTAT,
KOLKATA

T.K.
SARKAR
DR,
CESTAT,
KOLKATA

MR.
SHAYM
SHARNA,
US TO GOI

P. DINESHA
M(Q)

M.M.
PARTHIBA
N M(T)
CESTAT,
MUMBAI

S.S. GARG

reg.

ROM
Application
Requisition
for
constitution
of Bench -
reg.

ROM
Application
Requisition
for
constitution
of Bench -
reg.

ROM
Application
Requisition
for
constitution
of Bench -
reg.

MA
(Execution
Application)
in OA NO.
406/2010
filed by S.
K. Verma
before the
Hon. CAT,
Chandigarh-
reg

one day E.L.
18/09/2023
Of Mr. P.
Dinesha
M(J) - reg.

Request for
station leave
- reg.

Station leave

PAto
Registra
r

PA to
Registra
r

PA to
Registra
r

C/L
Sect
ion

Admini
stration
Section

Admini
stration
Section

Admini



2023 2023

4905/ 27/09/
2023 12023 NIL DATED 20/09/2023

4906/ 27/09/
2023 12023 NIL DATED 15/09/2023

4907/ 27/09/

2023 12023 NIL DATED 20/09/2023

4908/ 27/09/

2023 12023 NIL DATED 28/09/2023

4909/ 27/09/ F.NO. CESTAT/AHD/ CLM/

2023 2023 DT: 25/09/2023

4910/ 27/09/

2023 12023 NIL DATED 21/09/2023

4911/ 27/09/
2023 12023 NIL DATED 25/09/2023

4912/ 27/09/
2023 12023 NIL DATED 19/09/2023

M(Q)

ARVIND
KUMAR
PANDEY
PATO
M(T),
CESTAT,
ALLAHAB
AD

P.A.
AUGUSTIA
N M(J)

R. BHAGYA
DEVI M(T)

SANTOSH
KUMAR
TIWARI

C.L.
MAHAR
M(T)

DR. D.M.
MISRA,
MEMBER
(JUDICIAL)

SATPAL
SINGH

P.K.
CHOUDHA
RY M(J)
CESTAT,
ALLAHAB
AD

- reg.

Joining
Report - reg.

Request for
01 day C.L.
- reg.

Grant of one
day C.L. on
25/09/2023

Medical
Reimbursem
ent claim
form - reg.

one day CL
on
29/09/2023

in r/o honble

mr. C.L.
Mahar,
M(T),
CESTAT,
Ahmedabad

Procurement
of computers

& printers -
reg.

Medical
Reimbursem
ent claim
form - reg.

Cancellation
of CL &
Restricted
holiday
(R.H.) - reg.
/214

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4913/ [27/09/ 11O

2023 2023

77/PERSN/CESTAT/KOL

DT: 18/09/2023/ 213

4914/ 27/09/

2023 12023 NIL DATED 26/09/2023

4915/ 27/09/

2023 12023 NIL DATED 26/09/2023

4916/ 27/09/
2023 2023 NIL DATED 26/09/2023

4917/ 27/09/

2023 12023 NIL DATED 25/09/2023

4918/ 27/09/
2023 12023 NIL DATED 26/09/2023

4919/ 27/09/
2023 12023 NIL DATED 26/09/2023

K.
ANPAZHA
KAN M(T)

CESTAT,
AHMEDAB
AD (DR)

NIHAL
SINGH PA.
TO M()),
CESTAT,
BANGALO
RE

CAT
BENCH
SRINAGAR,
DR,
CENTRAL
ADMINIST
RATIVE
TRIBUNAL

SATPAL
SINGH MTS

SATPAL
SINGH MTS

BUDH
SAIN,
M.T.S.

Request for
one day c.l.
on
29/09/2023 -
reg.

one day C.L.
application
for
29/09/2023
in r/o honble
mr ramesh
Nair M(J),
CESTAT,
Ahmedabad

Forwarding
of E.L.
application -
reg.

Office Order
in respect of
Shri Manoj
Kumar
(Junior
Assistant) on
deputation -
reg.

2 days C.L.
from 21 and
22 sep, 2023
- reg.
Compensato
ry Leave i.e.
on
27/09/2023 -
reg.
(chowkidar
on
10/09/2023)

Compensato
ry leave on
29/09/2023 -
reg.

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4920/ 27/09/

2023 12023 NIL DATED 26/09/2023

4921/ 27109/

2023 12023 NIL DATED 25/09/2023

4922/ 27109/

2023 2023 NIL DATED 27/09/2023

4923/ 127109/

2023 12023 NIL DATED 26/09/2023

4924/ 27/09/

2023 2023 NIL DATED 21/09/2023

4925/ |27/09/

2023 2023 NIL DATED 27/09/2023

4926/ 29/09/

2023 12023 NIL DATED 27/09/2023

BINEESH
KUMAR
K.S.,
REGISTRA
R

CESTAT,
CHANDIGA
RH

TECHNICA
L OFFICER
(CENTRAL
REGISTRY)

TECHNICA
L OFFICER
(CENTRAL
REGISTRY)

TK.
SARKAR
DR,
CESTAT,
KOLKATA

C.J.
MATHEW
M(T)

DEVENDER
, UDC

Telephone
bill , E-
Receipt Rs.
943.00/- reg.

Account
Section

Larger

Bench notice PA to
for larger Registra
bench dated r
07/11/2023

Central

Registry

cause list for
Defect

Matters,
revised

cause list -

reg.

Central

Registry

cause list for
Defect

Matters, PA
revised

cause list -

reg.

Difference
of opinion
matter C/
79455,
79458,
79459,
79460,
79461,
79463 of
2018 - reg.
Permission
for PA to

pronouncem Registra
ent of order - |r

PA to
Registra
;

reg.
one day CL |Admini
on stration

29/09/2023 |Section



NO. PAO/REV/ PENSION/
4927/ 29/09/
2023 2023 2023-24/ 1191-92 DATED

26/09/2023

4928/ 29/09/

2023 12023 NIL DATED 27/09/2023

4929/ 29/09/
2023 12023 NIL DATED 27/09/2023

4930/ |29/09/

2023 12023 NIL DATED 22/09/2023

4931/ 29/09/

2023 12023 NIL DATED 27/09/2023

4932/ 29/09/
2023 2023 NIL DATED 22/09/2023

4933/ |29/09/ NIL DATED 27/09/2023

SR.
ACCOUNTS
OFFICER,
MINISTRY
OF
FINANCE

P.V.
SUBBA
RAO M(T)

SHANKAR
PRASAD
MOHANTY,
MTS

ANIL G.
SHAKKAR
WAR M(T),
CESTAT,
MUMBAI

REKHA
SHEKHAW
AT PATO
HONBLE
PRESIDENT

SAKAL
DEO SAH,
COURT
MASTER

SUKHBIR

Family
pension case
of Ms.
Poonam
gujral D/o
Sh. B.B.
Guijral

The PAO
has issued
my pension
payment
order

Compensato
ry leave on
26/09/2023 -
reg.

Grant of
C.L.on 3rd
October,
2023

Request for
Technical
Resignation
for joining to
the post of
Stenographe
r Grade D in
the Central
Secretariat
Stenographe
rs Service
(CSSS)
Ministry of
Defence on
the basis of
SSC
Stenographe
r

Request for
C.L.on
29/09/2023

C.L.on

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2023 2023

4934/ 29/09/
2023 12023 NIL DATED 27/09/2023

4935/ 29/09/
2023 12023 NIL DATED 27/09/2023

4936/ 29/09/
2023 12023 NIL DATED 27/09/2023

4937/ 29/09/
2023 2023 NIL DATED 27/09/2023

4938/ 29/09/
2023 12023 NIL DATED 27/09/2023

4939/ 29/09/
2023 12023 NIL DATED 27/09/2023

4940/ |29/09/
2023 12023 NIL DATED 27/09/2023

SINGH,
MTS

SOMBIR
LDC

JOGENDER
SINGH,
MTS

CESTAT,
BANGALO
RE

VASA
SESHAGIRI
RAO M(T)

THE
REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

THE
REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

THE
REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

29/09/2023 - |stration

reg. Section
oneday —|aGminj
leave on tration
20/09/2023 - 2o
Section
reg.
Admini
C.L.-reg. [stration
Section
Forwarding
of Admini
application |stration
for NOC -  |Section
reg.
one day C.L. Admini
on stration
29/09/2023 |Section
Case No.
CUSAA-
37/2021,
Commission
er of
Customs, DR(J)
(Export) vs.
Shri
Ashwini
Kumar alias,
Amanullah
Case No.
CUSAA-
69/2023 & |DR(J)
CM Appl.
48489/ 2023
Case No.
SERTA-
15/2023 &
CM Appl.

47934/ 2023, DR(J)
M/s

Hospitech
Management
Consutants



4941/ 29/09/
2023 2023 NIL DATED 27/09/2023

4942/ 29/09/
2023 2023 NIL DATED 16/09/2023

4943/ 29/09/
2023 12023 NIL DATED 18/09/2023

4944/ 29/09/
2023 2023 NIL DATED 29/09/2023

4945/ 29/09/

2023 12023 NIL DATED 27/09/2023

4946/ 29/09/
2023 12023 NIL DATED 03/10/2023

KRISHNA
PRATAP
SINGH,
ADVOCAT
E ASAV
ATTORNEY
S&
ADVISORS

ALOK
KUMAR
KOTHARI,
ADVOCAT
E

TK.
SARKAR
DR,
CESTAT,
KOLKATA

DR,
CENTRAL
REGISTRY

MUKESH
GUPTA,
DEPUTY
REGISTRA
R

DY/ASST.
REGISTRA
R (EXCISE
APPEAL
BENCH)
27/09/2023

Pvt. Ltd, vs.
Principal
Commission
er of Central
Goods &
Services Tax

POSCO int.
Corporation
(Anti
Dumping
appeal)-
Compliance
of honble
Bench order
dated
10/07/2023

M/s
Balvinder
kumar vs.
the

DR(J)

commissione DR(J)

r Central
Excise &
CGST
Jodhpur

Memo dt;
18/09/2023 A

Supplementa
ry causelist - PA
reg.

Officer order
dt: PA
27/09/2023

Excise
Division
Bench
Matters
Causelist

PA



Central
TECHNICA |Registry
4947/ 29/09/ L OFFICER |cause list for
2023 2023 NILDATEDO3/10/2023 | oeNTRAL  Defect
REGISTRY) Matters -

reg.

PA



